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A lot of debate has been happening globally on

what amounts to the accomplishment of

general standards of happiness among the people. By

and large, it is an accepted fact that irrespective of

the highest levels of economic development, people

generally look at several other factors that make

them feel secure and comfortable. There has been a

great thrust by several countries in ensuring that

there are constant endeavours in this direction; and it

has been felt for long that it is the sole responsibility

of the governments to provide this state of

happiness. More recently, the business houses have

been drafted either by mandate or on their own

volition into an active participation in this line.

In India, there has been tremendous progress in the

general improvement of the standards of living,

relatively. The role of the corporates in achieving this

progress cannot be sidelined, although there is scope

for greater contribution. It has begun to be

understood that this is not a domain where

mandatory compulsions are in place, rather than a

voluntary participation in identifying some problem

areas and going about their improvement. It is also

gratifying that the work is not limited only to the

public sector only, but there is an active participation

by the private business houses. Is there need to

emphasize that one should not be guided merely by

what has been mandated?

The insurance industry has been involved in this social

responsibility right from the beginning. However,

some areas where a higher emphasis needs to be put

are improvement of awareness among the masses,

working towards achieving a least controversial

domain etc. In drawing a road-map for this, insurers

should be guided by the importance of educating the

masses about preventive healthcare, adoption of

general hygiene, arresting the rate of accidents etc.

While it may sound very mundane, there is need for

spreading awareness in these aspects, especially in

the rural and under-developed areas. In due course,

these attempts could lead to better business results

for the insurers while showing positive results in

visible development of the society.

'Corporate Social Responsibility for Insurers' is the

focus of this issue of the . In a domain replete

with increasing risks of various types, managing the

risks demands an efficiency of the highest order. 'Risk

Management for Insurers' will be the focus of the

next issue of the Journal.

Journal

From the

Publisher

J. Hari Narayan
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from the editor

- CSR and Insurance Industry

Taking a Holistic View

The importance of Corporate Social Responsibility

has been going up steadily over the past few years,

thankfully. Irrespective of whether they are in pubic

or private sector, business houses have been

contributing in a big way for making it a better and

healthier world to live in. A stray visit to any place in

the country would vouch for this fact either a

large plantation under the social forestry, a water

purification plant for potable purposes, laying

motorable roads etc are some areas that one gets

to notice under the CSR initiatives of large

corporates. They undoubtedly contribute towards

the elevation of general standards of living,

especially in the country-side.

It is essential to understand that standards of living,

however, are not limited to mere mundane physical

comforts but should aim at emancipating the

downtrodden including their intellectual pursuits

and way of thinking. The communication media are

powerful tools in shaping the characters of

individuals, especially the less-literate ones. The

visual media in particular play a very important role

in the lives of people belonging to this class.

Accordingly, the messages conveyed through this

medium should be progressive and aim at overall

improvement. It is sad to observe that some

programmes on the electronic media not only

promote but glorify retrograde themes which the

gullible and ignorant masses unfortunately absorb

in their life-styles. There is a huge role for the

corporates not to support such causes. Insurers

should doubly ensure that while spreading the

message of insurance, they do not overstep the

threshold levels in such sponsorships; their business

interests notwithstanding.

CSR is more of a voluntary act rather than being

mandated on somebody. With the proposed

introduction of a certain percentage of the profits

being allotted to CSR every year, there is going to be

a need for fulfillment of the required mandates.

However, it is for the insurance industry to be

guided by their roles of a genuine promotion of a

cause rather than answering to the prescribed

diktats. Insurers should look deeper into the ways

the word is spread; ensure that the problems

associated with servicing the policyholders are

sincerely addressed; and work towards achieving

higher levels of insurance coverage for all the needy.

When this happens, a major contribution towards

genuine CSR would be deemed to have been

achieved.

'Corporate Social Responsibility for Insurers' is once

again the focus of this issue of the

Continuing the debate from where we left last

month, Mr. Karanam Nagarajarao takes up the case

of corporate social entrepreneurship as a step

beyond CSR; and mentions that the planning

processes for insurers can aim at progressive

transition from obligations to strategies. In the next

article, Ms. Nirmala Ayyar discusses the role for

insurers in taking up the cause of an overall societal

development while not diluting the norms

associated with cost-cutting. As has been said time

and again, the cause of social security is inherent in

life insurance in particular; Dr. G. Gopalakrishna

throws light on this very important aspect in his

article that follows next.

If one is looking at implementing CSR in right

earnest, one should think beyond rewards and

returns; and that brings us to discussing socially

responsible behaviour which is the highlight of the

next article by Mr. Rajesh Khandelwal. In the next

article, Mr. R. Venugopal gets down to the nitty-

gritty of how CSR can be implemented both at a

company and an individual level. In the last article of

the issue, Ms. K.G.P.L. Rama Devi takes up the case of

a possible CSR tackling risk management for insurers

at a macro level; and how it can help in curtailing

losses in the long run while at the same time

improving the general standards of living.

The risks for insurers in their day to day business as

also in more vital areas like Capital Adequacy and

Asset-Liability Management are progressively

increasing in a global environment that has become

ever sensitive and volatile. 'Risk Management for

Insurers' will be the focus of the next issue of the

Journal.

Journal.

U. Jawaharlal
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Exposure Draft on Review of Motor Insurance

premium rates for third party liability cover

The third party motor insurance is mandatory for

all classes of vehicles that ply on the public place.

Prior to 2007, premiums for all lines of business in

the non-life sector were regulated by the Tariff

Advisory Committee. The third party motor

insurance premiums were till then governed by the

provisions of the India Motor Tariff of 1st July

2002. In 2007, regulation of tariffs was withdrawn.

However it was continued to be regulated in the

case of third party motor insurance. Considering

that due regard had to be paid to the

developments since then, the Authority, in 2007,

caused a detailed analysis of the various rates etc;

and after discussions with various apex

associations of transporters, initially notified a

rate for different classes of vehicles as set out in

column-l of Annexure-

1. Later, in response to various concerns

expressed, the premium was scaled down and a

revised notification was issued on 23rd January

2007 as set out in column-2 of Annexure-1.

These rates remain in force till today.

2. Parallelly, in order to ensure that this class of.

business, which seems to be basically unviable,

is not disproportionately loaded only on to

certain classes of insurers, the Regulatory

Authority constituted a Pool which was

structured on the premise that all insurers shall

share losses arising from the provision of third

party insurance cover in proportion to their

market share.

3. Having regard to the claims experience and loss

experience as well as in response to rising costs

and considering that the present notification

has retained the rates untouched since 2007,

the General Insurance Council organized various

discussions with the transporters' associations

in order to discuss a revision of rates for this

class of business.

The General Insurance Council and the

transporters' associations had several meetings

which were inconclusive as the differences in

approach could not be completely narrowed down.

The GIC, in turn, submitted a report on their

discussions to the Authority with a request to take

the matter forward. The Authority in its turn held

two rounds of meetings with the All India

Confederation of Goods Vehicle Owners

Association (which also represented members of

All India Bus Operators Association) and one round

of meeting with the All India Motor Transport

Congress. During these discussions, certain

concerns were raised by the transporters'

associations which were responded to by the

Authority and this position is set out in the

following paragraphs. Further, during the

discussions, one of the participant transporter

associations expressed a view that it would not be

in the long term interests either of the insurance

industry or the transport industry if the third

party motor business is run in a manner' other than

at least on a. no-loss no-profit basis.

Circular
Ref: IRDA/MOT TP (REVA0 Date: 04-01-2011

Sl

No
Transporters' Query IRDA's Response

No relevant data on

third party insurance

was supplied to them

during their meetings

with the G.I. Council.

A booklet containing detailed information on Motor Third party

portfolio was compiled and provided by the Authority to all the apex

associations. This booklet contains the latest trends in motor third

party insurance including data on the 3 years experience of Motor Pool.
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Motor Third Party Pool

has not served its

purpose hence it should

be dismant led and

premium should be

market determined and

not regulated. The

Authority can fix the

maximum retail price

(MRP) and give freedom

to insurers to charge

prices lower than the

MRP.

The Third Party Motor Pool was constituted as a measure to share the

losses as the premiums being charged for this class of insurance are

not viable.

The statistics pertaining to motor third party insurance for, the

previous two years is summarized in para 4 below.

The loss ratio of all classes of vehicles is set out in Annexure-II.

The Authority has also analyzed the claim development pattern for

goods vehicles and. passenger carrying vehicles and the statistics

establish that it takes 8 years for 99% of the claims to be filed. As the

Pool commenced only in the year 2007-08, the last claim for all vehicles

which were insured in that year would be expected to be filed only in

the year 2015-16. Hence, the statistics of incurred claims ratio are t90

narrow to enable one to take a decision to dismantle the pool without

further experience at hand.

Apart from the incurred claim ratio, the absolute amount of

compensation being awarded has shown a significant upward trend.

Claims settled in 2007-08 had an average claim amount per claim of

1.03 lakh. This increased to 1.21 lakhs for claims in 2008-09 which

further increased to 1.55 lakhs for the claims settled in 2009-10. This

increase in claim amount brings out unequivocally that the pattern of

settlement is on the increase and this would have profound

implications on the loss ratios in the years to come.

For all these reasons, it will be premature to consider total abolition of

the Pool.

R

R

R

MV. Act should be

amended to bring in

fixed limit compensation

3 TiII 1988, the liability for motor third party in claims was limited.

However, the Motor of Vehicles Act 1939 was amended in 1988 to

provide for unlimited liability. The Authority has recommended to the

Government that the original position of limited liability should be

restored. Further, the Authority has also recommended that the MV

Act be amended to provide for a limitation period in the matter on

filing claims before MACT.

Claims for passengers

should be segregated

from claims for non-

passenger s before

rev iew ing the per

passenger component

of the premium.

4 The law treats passengers and other third parties on equal footing.

However efforts are on to work out separate data for passenger and

non-passengers for the future by the Insurance Information Bureau

(IIB).

Out of court settlements

should be encouraged.
5 The Supreme Court judgment on Sarla Verma's case has set a higher

bench mark which the future judgments are likely to follow. With the

30-50% extra compensation pursued by advocates on behalf of

claimants, insurers' submission that out of court settlements are not

successful has merit. The Supreme Court has grossly increased the

final claim amount by similar percentage. The Court has also

standardized the deductibles (which are essentially amounts the victim

would have spent on self had he/she been alive).

2
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Goods Carrying Public (other than 3 wheelers) 152.50 173.08

21 Passengers Carrying 4 wheeler 158.62 149.94

TP Incurred Claims Ratio

Class Description 2007-08 2008-09

Code

17

The data for third party insurance for all classes of vehicles for 2007-08 and 2008-09 years are placed in

Annexure-II (a), II (b) respectively.

5. The Authority is of the view that the issue of

review of motor third party premium deserves

due importance and urgency. The data clearly

shows that the portfolio is running at a

considerable loss to the insurance companies.

The development of claims for this portfolio

also takes several years as illustrated in

Annexure-III. The development is illustrated

separately for all classes of vehicles in respect

of (I) death (Ii) third party property damage and

(Iii) other causes which can be accessed in the

website of IRDA www.irda.gov.in ("What is

New"/ 09th Nov, 2010).

6. This class of insurance being mandatory, the

motor pool whereby the insurers are sharing

the loss, is also bursting at seems, with the long

term liability, threatening to run to 197%. It is

also to be noted that as per IRDA estimates the

insurance premium represent less than 1 % of

operating cost of transporters.

IRDA estimates the insurance premium

represent less than 1 % of operating cost of

transporters.

7. In view of the above factors placing severe

strain on the underwriting of mandatory third

party insurance business by the general

insurers, it has become necessary to come out

with this exposure draft reviewing the third

party premium and replace the current tariff

by rates as proposed in column-3 of Annexure-I.

8. The rates proposed are the premium that can

be charged by insurers till further orders.

9. All stake holders are invited to provide their

comments on this draft proposal so as to reach

the Authority by email addressed to

hananthakrishnan@irda.gov.in on or before

17th January 2011.

Sd/-

Member Non-Life

(M.Ramaprasad)

4. Statistics compiled by the Insurance

Information Bureau (1IB) of the Authority

show that the motor third party insurance

portfolio for commercial vehicles is

consistently making losses. The summary of

incurred claims ratio for preceding 2 years for

motor third party insurance for (i) Good

carrying vehicles (Public Carrier) and (ii)

Passenger Carrying Vehicle (4 wheelers), are

given below:
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The Company has created the Reserve for

Unexpired Risk as at the end of the Accounting

period based on the 1/365 method in the

health segment as per IRDA Circular

No. IRDA/F&I/CIR/015/02/2011 dated

February 02, 2011. The difference between

the reserve on the basis of 1/365 method and

URR as would have been created based on

Section 64V(1)(ii)(b) of the Act has been

transferred to Contingency Reserve for

Unexpired Risks and the same will be

transferred to the General Reserve in the

succeeding year.

e) The relaxation given above will be applicable for

the financial years 2010-11, 2011-12 and 2012-

13 only.

Sd/-

Member (F&I)

(R. K. Nair)

Insurance schemes sponsored by

Governments

All the insurers are required to comply with the File

and Use procedure for each product that is being

offered in the market. However, with regard to the

insurance products offered by insurers for

schemes sponsored by the State and Central

Governments, it is noted that the insurers are

expected to adhere to the conditions of the

scheme which the Government is sponsoring and

are also required to change the conditions as the

per the changes proposed by the Government

from time to time. In this context, to meet the

dynamic nature of such schemes, the insurers are

required to comply with the file and use procedure

and other related issues as below:

1. Insurers shall be allowed to participate in the

tender process, provided the

a. Proposed insurance scheme is sponsored by

Government;

b. Insurer shall be responsible to comply with

the provision of Section 64VB.

2. Where the insurer is participating in such

tender process, once the tender is awarded to

the insurer, the insurer shall file the product as

accepted , i n accordance w i th the

requirements of the File and Use Procedure

within 10 days from the date of such award;

3. If an existing product of the insurer, which is

approved by the Authority, is in total

conformity with the proposed insurance

scheme including the pricing, the insurer shall

not be required to submit the product for

approval under File and Use Procedure in

accordance with point no 2 above. However,

the insurer shall inform the Authority of such

award and submit all the relevant details.

4. The file and use application shall contain

complete details of all the places where the

insurance scheme would be offered and the

period of insurance for which the insurer is

awarded the tender;

5. The pricing of such schemes shall be based on

the previous experience of such schemes

offered by the insurer, if any;

6. Where the insurer is awarded the tender for

different areas subsequently, the insurer shall

submit this information to the Authority along

with the differences, if any, with regard to the

pricing of the contract and features of the

contract. In such circumstances, the filing shall

include:

a. The method of computation of premium;

b. Source of data, assumptions and loadings

made;

c. Expected loss ratios and expected

combined ratios across the age groups for

non-life insurance products and life

insurance products. with policy term less

than or equal to two years;

All Life and General Insurers
Ref: IRDA/CHM/MISC/CIR/029/02/2011 Date: 10-02-2011
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Dealing with Risk
- Way of Life for Insurers

'Insurance business is all about risk management. However, in an environment

that is ever facing unforeseen challenges, there is need for the insurers to be

aware of the several risks; and have a vibrant risk management process in

place' comments U. Jawaharlal.

vantage point

Any business activity is replete with risk; and risk is

something that cannot be done away with totally.

There is need for an efficient risk management for

every corporate entity in order that its business is not

interrupted. In a way, it can be said that risk

management is the process of making and carrying

out decisions that minimize the adverse impact of

accidental losses. While there are several ways of

managing the risk, the most efficient system of

dealing with risk is by way of risk transfer at a price.

For an insurer, thus, there is an accumulation of risks

of various intensities and sizes which need to be

managed efficiently. The magnitude and complexity

of these risks is always on the rise on account of

several complex relationships globally.

For an insurer across the globe, the risks emerging on

account of several forces have become so dynamic

that they play havoc with their business priorities,

despite any amount of risk management being in

place, sometimes. Natural catastrophes that occur at

frequent intervals all over the globe are a huge test

for the best of actuarial assessments made by

insurers. Similarly, terrorist attacks that occur

sporadically even at hitherto unknown and seemingly

unexpected places cause inestimable losses and

sometimes result in the operations of the strongest

players being shattered. More recently, both these

natural calamities and man-made disasters have

posed challenges to the best of risk management

tools being in place.

Further, for insurers, there are several other areas

where they are exposed to risks in their strategic

decisions or their day-to-day operations. In India, in

particular, compliance with dynamic regulations is a

Risk Management for Insurers
in the next issue...
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task that demands the best attention of the players.

This is an additionally sensitive area in an emerging

scenario where progressive changes with regulation

are bound to occur on an on-going basis. The punitive

measures that had to be taken against some insurers

are examples of dealing with transgression either

inadvertent or deliberate. Similarly, there are

regulatory decisions taken with regard to keeping a

check on the management expenses and keeping a

check on the overall costs of operation.

Above all, the ever-increasing claims ratios in several

areas of operation are a great cause of concern

which should be a top priority for risk managers. The

unbridled competition unmindful of the eventual

results needs to be arrested; and underwriting

surpluses should be the immediate concern of the

players. As has been said ad nauseum, cross

subsidization, either between insured groups or

between different areas of operation, is an unhealthy

trend. Especially in a global environment that is

changing rapidly, over-dependence on investment

income to offset other losses should not be the

preferred route. The corporate world has been a

victim of several large tainted occurrences; and this

necessitates the existence of the best of governance

in order that sound reputation garnered over a long

period is not nullified by a few management

indiscretions.

Risk Management for Insurers will be the focus of

the next issue of the . Considering the huge

challenges associated with different areas of

operation, we will look forward to a good collection of

words of wisdom.
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context of corporate business. The ideas of Adam

Smith pronounced some three centuries back

have supporters even today. I have come across an

argument by a chief manager of an industrial firm

who, when being interacted by the MBA students,

point blankly telling as to why he should go for CSR

when his firm is paying more than 35% of profits as

tax to the government, which the government can

use for social causes. It cannot be denied that his

argument lacks conviction. But the relevance of

these doctrines is increasingly questioned by

thinkers like John Kenneth Galbraith, Thomas

Donaldson, Robert Solomon, Michael Porter,

Andrew Carnegie and the like. The famous dictum

of Andrew Carnegie that 'the man who dies rich

dies disgraced' set the tone for many corporate

business empires to start thinking in terms of

corporate social responsibility and Michael Porter's

strategic philanthropy model in early 1980s set the

tone for strong foundations of CSR. The concepts

of inclusive growth, business ethics, egalitarianism,

moral social fabric, community well-being etc

which are echoed in business parlance in modern

age necessitated many a firm to increasingly adopt

CSR as strategies in their planning process. Since

companies and corporations do not conduct

business in isolation and the increasing acceptance

of inter dependence of business and society in the

business environment, the current intellectual

thought widely endorses and supports the cause

of social responsibility.

Traditional forms of philanthropy are strongly

favored for tax rules and regulations. CSR in the

current decade is no more viewed as a charity. It is

being increasingly woven in marketing plan to

forge new strategic alliances with social charitable

organizations to advance business goals. 'Fulfilling

Obligations' is being sought to be pursued for

achieving 'Corporate Objectives' as well. More and

more companies are picking a few strategic areas

of focus that fit with corporate values, selecting

initiatives that support business goals, choosing

issues related to core products and core markets;

and supporting issues that provide opportunities

to meet marketing objectives such as increased

market share, market penetration, building brand

identity etc. Some empirical studies also revealed

that companies can benefit strongly by

The present trends:

The concepts

of inclusive

growth,

business ethics,

egalitarianism,

moral social

fabric,

community

well-being etc

which are

echoed in

business

parlance in

modern age

necessitated

many a firm to

increasingly

adopt CSR as

strategies in

their planning

process.

supporting a social cause. For example the survey

of Cone/ Roper, conducted in 1993-94 with the

customers of USA revealed the following trends:

Eighty four percent said they have a more

positive image of companies that do

something to make the world better.

Seventy eight percent of adults said that they

would be more likely to buy a product

associated with a cause they cared about.

Sixty percent said they would switch brands to

support a cause they cared about.

Sixty two percent said they would switch retail

stores to support a cause.

Sixty four percent believe that cause-related

marketing should be a standard part of

company's activities.

Various other reports like Klein, 1990; Chase and

Smith, 1992; Environics International Ltd report,

1999; Cone/Roper Corporate Citizenship Study,

2001 etc suggest that customers tend to form

good impressions about the companies with the

causes they pursue and do not hesitate avoiding

the products of companies if they are perceived to

be socially not responsible.

In the light of the changing patterns of CSR,

leading companies started adopting social causes

and integrating to their marketing strategies. A

few examples taken from Cone, 2011 report are as

follows:

Wal-Mart Joins Michelle Obama, Will Make, Sell

Healthier Foods:

Wal-Mart, the nation's largest grocer, says it

will reformulate thousands of products to

make them healthier and push its suppliers to

do the same. The company plans to

reduce sodium and added sugars in some

items, build stores in poor areas that don't

already have grocery stores, reduce prices on

produce and develop a logo for healthier

items.

Honda Expands Green Purchasing Guidelines

Worldwide:

�

�

�

�

�

�

�
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�

Japan's second largest automaker announced

major revisions to their Green Purchasing

expanding the reach to include all Honda

suppliers around the globe and establishing

a more robust framework for tracking and

reducing the environmental footprint of

their complete supply chain.

Unilever Says 'New Business Model' Necessary

for Food Security:

Unilever, the world's second-biggest consumer-

goods maker, said companies must target sales

growth without increasing their consumption of

natural resources to ensure food security in the

future. Growth and sustainability is their Mantra.

Aptech Ltd strongly believes that education is

an integral part of the country's social fabric

and works towards supporting basic education

and basic computer literacy amongst the

underprivileged children in India.

ICICI Bank Ltd works with a mission to build the

capacities of the poorest of the poor to

participate in the larger economy.

Infosys leadership has set examples in the area

of corporate citizenship and has involved itself

actively in key national bodies. It has taken

initiatives to work in the areas of Research and

Education, Community Service, Rural Reach

Programme, Employment, Healthcare for the

poor, Education and Arts & Culture.

Mahindra & Mahindra's vision is to transform

the lives of people in India through education,

financial assistance and recognition to them,

across age groups and across income strata.

TCS initiated Adult Literacy programme and

designed Computer Based Functional Literacy

Method (CBFL), an innovative teaching

strategy that uses multimedia software to

teach adults to read within about 40 learning

hours.

Some of the initiatives of the Indian Companies

are as follows:

�

�

�

Dalmia Cements found the villages in and

around the Dalmia Cement factory are

dependent on rains. During summer months,

the villagers, particularly women folk, travel

long distances to fetch water for drinking and

other purposes. The company, after discussing

with the village elders and concerned

Government authorities, took the initiative of

making water available by providing deep bore

wells in many villages surrounding the factory.

ITC has made farmer development a vital part

of its business strategy, and made major

efforts to improve the livelihood standards of

rural communities. The ITC e-chaupal is a huge

hit in rural markets.

Unilever is using micro enterprises to

strategically augment the penetration of

consumer products in rural markets.

The CSR as an integral plan of marketing strategy is

yet to be well acknowledged by the Indian life

insurance companies, even though all the

companies have embraced CSR in a big way. In fact

most of the investments of the insurance

companies are intertwined with industrial growth,

rural electrification, infrastructure development

and sanitation areas. The companies are also

contributing liberally towards PM's National Relief

Fund and augmenting efforts for alleviating the

sufferings of people arising from earthquakes,

tsunamis etc. To give a formal shape to their CSR

activities, some companies have formally launched

charitable / philanthropic foundations with

objectives such as:

1. Relief of poverty or distress.

2. Advancement of Education

3. Medical Relief

4. The advancement of any other object of

general public utility.

The other CSR activities include primary health of

women and children, advancing elementary

education in government schools, expanding

The Journey of CSR in Life Insurance

Companies in India: Unilever, the

world's second-

biggest

consumer-

goods maker,

said companies

must target

sales growth

without

increasing their

consumption of

natural

resources to

ensure food

security in the

future. Growth

and

sustainability is

their Mantra.
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Social Protection for workers in the informal

economy

Life insurance companies, in order to achieve the

rural and social interests, can align with major

charitable and philanthropic organizations and

start rolling out products at subsidized rates.

When a charity is available for a cause, say, health

care for the rural daily wage workers, does not it

not sound a business sense to develop products at

subsidized rates with the help of philanthropic

organizations and push the products under

common banner? There are many philanthropic

organisations and business men across the globe

who are liberally willing to donate funds for social

causes. Sometimes they find it difficult to donate

in the absence of finding the right persons for

implementing the right social causes. When

responsible institutions like insurance companies

shoulder this responsibility with matching CSR

budgets, there cannot be better opportunities for

them than these for public good. As part of CSR,

the insurance companies can also allocate or

reserve funds for subsidized premium funding for

socially deprived sectors under this banner.

Many state governments and the central

government roll out insurance schemes with major

government subsidy. Yasaswini and Rajiv Arogya

Sree are a few examples which are a roaring

success. By funding and aligning with schemes of

this nature, the insurance companies can draw a

large leeway and build up their brand images. By

aligning with schemes and programmes that are

nearer to its core operational processes, the

companies gain public image and customer loyalty.

The IRDA guidelines put certain obligations under

rural and social sectors. For many companies these

are viewed more as obligations and not as

responsibilities. It would have been better for the

IRDA to change the nomenclature, possibly as

rural/ social gestures or rural/ social initiatives or

rural/ social corporate responsibilities or any other

such thing for more emphasis that these are no

more obligations. The IRDA can also encourage

companies to forge CSR with marketing strategies

with the ultimate object of securing the interests

of the policy holders. Conclusion:

Source: Micro insurance model, Craig Churchill.

The concept CSR has to move out from terrains of

Charity or Philanthropy. It is more pronounced for

insurance companies since they act as trustees to

the monies collected from the policy holders.

Involving the poor for inclusive growth demand

that the Poor be empowered- not by dolling out

charities but by involving them and fit them in to

corporate business strategy. Insurance companies

need to develop new processes and new

techniques by forging their CSR budgets for the

ultimate object of promoting their products for

social good. What is needed is a better approach

to help the poor, an approach that involves

partnering with them to innovate and achieve

sustainable win-win scenarios where the poor are

actively engaged and, at the same time, the

companies providing products and services to

them are profitable. Entrepreneurship on a

massive scale is the key. Old and tired solutions

cannot create markets at the BOP (C.K.Prahlad).

Adam Smith, 1776, An Inquiry into the Nature and

Causes of the Wealth of Nations

Andrew Carnegie,1889, Essay on The Gospel of

Wealth .

Cone Inc.,1993/94 The Cone/Roper Study- A
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the pyramid'.
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crèches, overnight stay facilities, flexi-time,

longer maternity leave, friendly transfer

policies etc., the long working hours and

project deadlines are not compatible with a

work-home balance. When there is a conflict,

a woman chooses home and the secure

future of her children or a lesser paying job

with more reasonable demands on her time

and other resources, to the current well paid

high profile job. This results in attrition of

trained and talented workforce. Since

emotional security for children is a high

impact area for ensuring a better society in

the future, this aspect of employee welfare

can be said to have a high level of social

significance.

Gender discrimination in promotions and the

thriving of the glass ceiling all over the world

are realities that demonstrate that men are

more comfortable dealing with men; and

giving even one third representation for

women in the representative body of the

Government is perceived as a great threat.

Legislation is bringing about some change,

but perhaps a corporate approach to the

problem might help hurry up the process of

gender equality in employment some more.

Many women are quitting well paid jobs to

start their own businesses and succeeding

too, if reports are to be believed. Women as

business owners might do much more for

women as employees and bring about a social

change, though the process is bound to be

slow.

Healthcare is another issue that impinges on

employee welfare as well as the social arena.

US is busy in its plans to overhaul its

healthcare system, UK has tried various

measures to discharge its duty as a welfare

state. Everywhere the basic concern is one of

the soaring costs of healthcare. Neither the

state, nor the employer, nor the man on the

street can cope with this burgeoning evil.

Some employers in the US have made a brave

attempt to stem the tide. They have resorted

to prevention as the panacea and have

enrolled medical personnel for preventive

care for their employees. The scheme was

found so successful, they are in an expansion

mode. "Every time an employee walks into the

clinic, we save money," said Evelyne Steward,

Discovery's global vice president who

oversees wellness and diversity issues. The

�

�

Employee welfare is an area with a huge scope but

riddled with legal issues as well. The attempt here is

to only study some effective examples that throw

up ideas to mull on:

Sri Sivasailam, Chairman, Amalgamations

group, while being awarded the Lifetime

Achievement Award , asserted that the value

systems of India came to the rescue of the

industry in tackling the economic downturn.

The concern for people working in the

organisation is a significant aspect of our

value system . The group did not resort to

downsizing when that was the global trend to

cope with recession. He said his group could

turn around sooner than those who resorted

to retrenchment, because their strategy

ensured staff loyalty and availability of the

skill sets of experienced people, with the

result productivity fulfilled expectations. On

the other hand, those who resorted to

r e t r e n c h m e n t h a d t o c o p e w i t h

inexperienced staff, their insecurity and loss

of productivity, resulting in a longer and more

painful turn around time span.

SBI, the country's largest lender, has engaged

a consultant to find out the reasons for its

employees quitting almost at every level.

Known to be a training ground for bankers-to-

be, its officers working at the treasury desk,

risk management and credit are reported to

be among the best talent available in the

banking industry. As salary levels are nowhere

near what private or foreign banks provide, it

is not surprising, that trained staff leave for

greener pastures. As opposed to the Values

in which the Amalgamations group has

reposed its faith, this is an example of the new

work ethos projecting short term objectives,

quick money, no loyalty as the values, and is as

much a reality as the other.

Gender discrimination which is a social issue

can also be an employee issue. It was reported

that 50% of the new recruits entering the $60

billion Indian IT industry are female. However,

the ratio drops to 15% to 20% at midlevel, and

5% to 10% at senior management level.

Gender discrimination can be one reason, but

the rate of attrition among women

employees being very high, especially at mid

and senior levels, adds significantly to the

problem. While some companies have

introduced women friendly initiatives like

�

�

�
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only way to beat the health care cost problem

is getting people healthy , says one US

senator, who observes that the larger debate

over reforming the system has forced

companies to take a hard look at their role.

This is definitely one area where CSR will work

for the company and not against its budget,

especially if it can co-opt a Health Insurer.

Organisations need to become sensitive to

the problems posed to employees by cost of

transport, time lost in covering distances, lack

of living space in metros and the skyrocketing

cost of food. These considerations eat away a

vital portion from the quality of life. A recent

report in the Hindu stated that one in every

five of the young in India today suffer from

some form of mental illness, either manifest

or otherwise. These are our future workforce.

What is now in the seed will grow into dwarfed

or twisted trees in the future. This is an

outcome of the modern life style, ridden with

tensions, unnecessary pressures and undue

ambition. Definitely there is a vital link to the

value system, which needs overhaul, more at

the corporate level than elsewhere.

As regards purely social and environmental

concerns, the scope for corporate

participation is quite large. Take for instance

the concepts of solar energy, rain water

harvesting and water recycling, or the

greening of the earth. Even villages and

individuals are able to successfully implement

these ideas. Corporates can definitely do a

whole lot more, save cost in the process and

make vital contribution to the world at large.

The attempt to save energy could result in

reasonable working hours as a side benefit to

workers. This will result in other side benefits

like a reduction in malpractices. However, to

meet the deadlines, especially in the IT

industry, alternative solutions will be required.

Workers reaching home in time, but

continuing their projects at home, will be

happier, healthier and less costly to the

industry. In these days of high level

technology, distributed networks are still not

utilized well. They will help solve problems of

transport, housing etc as well as pitch in for a

healthier society. On the other hand

institutions like call centres, which must

consume cons iderab le energy, are

�

proliferating as a marketing tool. Are they

really a profitable marketing tool? Has any

study been made of the extent of business

got through call centres and how good the

business proved to be subsequently? Judging

by personal reactions and of those that voice

their reactions, call centres are more

detrimental to business than otherwise, by

evoking antagonism from a harassed public,

and bringing in business whose quality can be

suspect and lead to litigations later on. ·

Encouraging sportsmen and providing

support has been in practice for long as part

of corporate philosophy. However, there are

more arenas available nowadays. There are

institutions that support education of

deserving candidates, provide a fund for

sudden and huge medical bills for health care

of distressed employee families, support

institutions for mentally or physically

handicapped children. There are corporates

that support cultural activities while creating

a prominent presence for themselves in the

public eye. These are not perceived as cost

only, but as an investment that will pay up in

the long run.

There is a need to step up social initiatives in

the field of hygiene and healthcare, especially

for Life and Health insurers. For instance,

there can be support for campaigns for

preventive care like vaccinations, diabetes,

heart diseases, for active physical exercises

etc. They will result in a healthier society and

profitable business.

In conclusion, it may be said that CSR can be a very

valuable business tool, and the proposal of the

government to create credit ratings for

participation by corporates should be a welcome

move. However, the hierarchy of ratings should be

guided by the value of the contribution of any

particular activity to society and the world at

large, or by its urgency for mitigating or removing

social evils and creating a wholesome social

environment.

Conclusion:

�

�

There is a need

to step up

social initiatives

in the field of

hygiene and

healthcare,

especially for

Life and Health

insurers. For

instance, there

can be support

for campaigns

for preventive

care like

vaccinations,

diabetes, heart

diseases, for

active physical

exercises etc.

The author is a retired senior official of LIC; and

presently Consultant at Shriram Value Services.
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Social Security and CSR
- Role of Life Insurance

Dr. G.Gopalakrishna maintains that although the quality of social security is

itself inherent in life insurance, the players should demonstrate a continued

eagerness to help in the improvement of the general standards of living,

especially of the downtrodden sections.

issue focus

CSR is the

continuing

commitment

by business to

behave ethically

and contribute

to economic

development

while improving

the quality of

the workforce

as well as the

community and

society at large.

Preliminary

In the year 1999, the Indian laws enacted under the

impact of globalization, allowed the entry of

private players in the life insurance industry. While

this ended the monopoly of LIC in life insurance

business, a new era of competitive life insurance

was ushered in. As far as the industry was

concerned, the gear had shifted and the wheel had

turned a full circle. When life insurance business

was nationalized in 1956, there were 245 private

companies and PF societies which were

transacting the business.

The business of a life insurance company is to bring

together people sharing the same risk, collecting

their share of contribution to the common risk and

compensating those who suffer from a risk or on

maturity of term. In other words, insurance

business has a noble element of contribution

towards the objective of what we call in the

modern day terms 'corporate social responsibility

(CSR)', besides the usual motive of profit that is

incidental to business as a commercial activity.

An important development, of late, in the role of

corporate houses has been the increasing focus on

their CSR. CSR is the continuing commitment by

business to behave ethically and contribute to

economic development while improving the

quality of the workforce as well as the community

and society at large. The concept is not new to

Indian companies, but of late, it has caught the

attention of the corporate houses in India with the

d i r e c t i nvo l ve m e n t o f e m p l oye e s i n

implementation of these projects, with added

advantages to the corporate world.

The Tata Iron and Steel Company has been an icon

of good corporate citizenship in India. Corporate

reputations for sound ethics and social

responsibility can be sources of competitive

advantage in hiring of employees, acquiring

business partners and customers. They also help

companies obtain the co-operation of

communities in their ventures. The benefits are in

terms of building a positive image and encouraging

social involvement of employees, which in turn

develops a sense of loyalty for the organization.

CSR activities help bond employees as a team with

an organization, which in turn, helps in creating a

dedicated workforce that is proud of its employer.

Insurance is a social need and the concept of social

well-being is now well recognized. In western

countries, it helps in times of unemployment, old

age and other incidence of personal misfortunes

which are also covered through social insurance. In

this regard only a beginning has been made in our

country, in the form of Employees' State Insurance

Scheme which provides only sickness benefits by

way of medical aid to certain groups.

The general principle of insurance is that the loss

incurred by a few is shared by many and this

sharing of loss is facilitated through the agency of

an insurance company. When applying the general

theory of insurance to loss of human life, the

Life Insurance as a measure of Social Security:

“There is more hunger for love and appreciation in this
world than for bread”.

- MotherTeresa.
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general object of any contract of insurance, that

is, mitigating the financial loss arising on account

of fortuitous events cannot be applied to life

insurance as the financial loss arising in the event

of loss of human life is not very easy to define and

arrive at. In the early days there used to be mutual

societies formed with the object of rendering

assistance to members in the event of sickness,

unemployment or premature death. The benefit

available on death was generally restricted to the

amount required for a decent funeral. Funeral

benefit was thus recognized as an immediate

financial liability for the family of the deceased

member. Gradually, the concept of financial loss

arising on death of a breadwinner was extended to

include not only the cost of funeral but also loss of

future earning power consequent upon the death

of a breadwinner. Broadly, the object of life

insurance is basically to mitigate the economic loss

arising on death of a breadwinner. But modern life

insurance caters to a multiplicity of needs for

insurance which has led to the development of a

variety of contracts which can be described as

various social security measures of life insurance.

At this juncture, it is necessary to devote some

thought on the concept of economic value of life

insurance from the point of view of the society as

well as the national economy. One of the objects

of a life insurance contract is to encourage thrift.

Savings through life insurance today constitute

the foundation for economic prosperity of not

only the individual but also the society. Generally

when a person takes out a life insurance policy, the

object is family welfare and old age provision. To

achieve this object, he is placed under an obligation

to save a definite sum of money month after

month and year after year. Life insurance thus

gives encouragement to the habit of thrift which

is a means of savings and funding for the benefit

of dependants by the individual and a sort of relief

to the society.

A unique feature of the life insurance contract is

the creation of an immediate estate created at

inception out of all proportions to the initial

contribution made. This considerably lessens the

anxiety for the family's well-being and gives a

sense of security to the individual. Economic

security imparted by life insurance protection

leads to greater output and protection of wealth.

The benefit of life insurance is not merely

psychological and elimination of mental agony, it is

also of considerable value in the event of

premature death. In modern societies, education

has become expensive and highly competitive; and

in practically every walk of life, intensive and

specialized training is needed. The cost of

intensive and specialized training is generally heavy

and has to be borne by the parents by way of huge

financial burden. Death of the parent could mean

a great hindrance for the continuation of such

education and a life insurance contract can be

used to guarantee full education. Thus, life

insurance leads to a social benefit as well, since a

social security measure is provided by means of life

insurance.

Other social advantages of life insurance are

equally impressive. Death of a breadwinner can

lead to a break-up of a family. Life insurance avoids

this situation by providing a buffer against the

shock of early death and relieves financial stress

during the period of readjustment. It also ensures

economic independence in old age. The burden of

dependency can become a hindrance to economic

development particularly when the proportion of

old people to the total population is increasing.

The burden of dependency is to some extent

relieved through life insurance. To the extent life

insurance is used as a means of old age provision, it

lessens to some degree the financial dependence

of the individual upon others (the society) and the

state, thus contributing to the social welfare of

both the old and the young. Life insurance is also

used to finance payment of death duties (though

not in India) with the object of removing the need

to liquidate part of the estate of the deceased,

which is also a national advantage.

Life insurance is a major source of capital

investment because savings of the community are

mobilized through life insurance. The investments

of life insurance companies provide a long-term

stream of capital to industry and more particularly

for the developmental programmes of the

government, which is not possible to that extent

from any other source. In a developing country

like India, savings mobilized through life insurance

are one of the major sources of funds for

economic development. A considerable portion of

the savings through life insurance is compulsorily

invested in government securities and as a result,

funds are made available for economic

The concept of

financial loss

arising on

death of a

breadwinner

was extended

to include not

only the cost

of funeral but

also loss of

future earning

power

consequent

upon the death

of a

breadwinner.
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must accept its obligation to be socially

responsible and to work for the larger benefit of

the community as a whole.

Social responsibility can also be viewed as

consideration of impact of institution's action on

society. Insurance and society interact with each

other. Insurance exists in the context of a society.

Insurance needs the support of society as much as

society as a whole needs the benefit of insurance.

Therefore, the insurance institution has to be

socially responsible. This important aspect of

social responsibility cannot be measured in

monetary terms; it includes the idea of building a

better community and is aimed at adding richness

to the lives of the people. The governmental

regulations are shaped -- at least indirectly -- by

the concept of social responsibility. It is generally

expected that private institutions, particularly

large ones, should shoulder social responsibilities

that leads to 'self-regulation'. The idea seems to

be that these institutions are expected to be

guided by a body of social ethics that may impose

higher standards of conduct than imposed by the

law itself. The clear implication behind this

expectation is that if the institution does not

measure up to socially responsible standards, the

laws are likely to be altered to reflect the desired

standards. Thus, the socially responsible

standards are more than an empty wish on the

part of the public.

Insurance, and more particularly, life insurance, is

not purely a commercial industry. It is a social

institution, too. The government should provide

social security, safety and welfare to the people of

India. It is not possible for the government to

achieve all these objectives at the same time while

carrying the responsibility of governance. Hence,

it is desirable that an institution or industry of

national character takes over this responsibility.

The life insurance industry in India thus has a major

role to play in discharging various social

responsibilities in the ever changing scenario.

Social Security needs vary according to the object

and scope of the programme. A person, for

meeting his basic needs, namely, food, clothing

and shelter, requires primarily social security.

Society has the obligation to provide the means of

livelihood to every one either by giving him work by

Social Security Needs

development. The economic and social advantage

accruing to the nation through insurance is thus

very significant and substantial.

Insurance is essentially a co-operative endeavour.

Under any insurance arrangement, basically, a

large number of persons in effect agree to share

the loss which a few of them are likely to incur in

future. Such sharing has the advantage that the

individual's share of the loss is relatively small.

When the sharing is done amongst a large number

of persons, the individual's share remains fairly

steady from year to year. Such association of

persons for sharing anticipated losses may be

brought about voluntarily by all participants or

may be organized by a few individuals or by an

insurance organization.

The concept of social security is usually adopted

by the Government of India through life insurance

schemes to the masses launched from time to

time and administered through the public sector

life insurer by making available a Social Security

Fund for the purpose. But with an increased focus,

of late, on CSR by corporate houses with even the

Central Government contemplating inclusion of

the subject in the Companies Act, 1956, life

insurers are engaging themselves voluntarily in

CSR initiatives even though they do not involve

providing any insurance cover, but to indirectly

supplement the fulfillment of social security needs

of the people at large, especially those who are in

the lower strata of society.

There has been a growing recognition of the plea

that insurance should be socially responsible in the

sense that the insurance enterprise which makes

use of the resources of society and depends on

society for its functioning, should discharge its

duties and responsibilities for enhancing the

welfare of the society of which it is an integral

part. The objective of insurance is the proper

utilization of resources for the benefit of all the

members of the community. This implies that the

claims of various interests are to be legally

balanced in the form of 'social engineering' from

the point of view of what is best for the

community at large. The insurance institution

Social Security And Corporate Social

Responsibility – A Catalytic Link

Social responsibility of insurance as a welfare

measure
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which he may earn his living or by other means if he

is unable to work for any reason. The right to work

and right to social security are, therefore, said to

be complementary to each other.

Assuming that a person has the means of

livelihood, social security is required to ensure that

the person is not deprived of the same due to the

occurrence of any event such as loss of

employment due to retrenchment or closure of

establishments, sickness, occupational injury or

invalidity, maternity, old age, death of

breadwinner, natural catastrophes or other

causes.

Social security is an integral part of the welfare

state and it is indeed a complex idea. It includes a

system of social insurance to ensure that those

who suffer the financial hardship caused in most

cases of unemployment, sickness, death,

orphanage, widowhood, disablement and so forth

shall be entitled to receive specified monetary

benefits as a right when these misfortunes befall

them. It also involves a social assistance service to

look after the needs of those victims of risks who

require help owing to an exceptional emergency or

because they are not qualified to receive social

insurance benefits or in order to supplement the

latter. Besides these remedial measures, the

welfare state today is expected to intervene in the

economy in order to prevent unemployment and

various other ills from occurring.

A new class of beneficiaries of social security has

emerged in modern times under the umbrella of

welfare in our society. In the words of H.G.

Balakrishnan, a former judge of Karnataka High

Court, they are unmarried mothers, deprived

children, old persons unable to look after

themselves, deserted wives with dependent

children, convicts who are unable to secure work,

physically and mentally handicapped adults,

homeless immigrants and even problematic

families. The welfare departments are expected to

provide a wide range of services preferably in kind

than in cash to those and other categories of

persons who are in dire need. Innocent victims of

violence in society have to be taken care of.

Some of the CSR activities initiated by the various

players are establishment of several instruments

of contribution to the poor and needy for

education, health, general public utility, service to

the society, eradication of poverty, etc; and are

doing an excellent job in these areas. With a view to

making company's philanthropic activities far

more meaningful and effective, the companies

can further augment their efforts in identifying

schools for introduction of computer literacy,

which is the need of the hour; and installation of

drinking water plants in the Gram Panchayats and

the community/villages, in order to provide

drinking water to all. If such plants are operated by

trained local youth, it will also create livelihood as a

by-product. This invaluable endeavour of the

insurance companies, as fulfilling their Corporate

Social Responsibility, will earn for them immense

goodwill and great appreciation in the minds of the

public.

The insurance companies in India are in a position

to use their charitable socially oriented efforts to

improve their standing in the competitive context

and the quality of the business environment in the

locations where they operate. Adopting a

philanthropic approach through a variety of

initiatives helps to align social and economic goals

and improve a company's long term business

prospects through reaching out to the community

at large and building a good corporate image. Such

CSR initiatives enable an insurance company to not

only offer economic benefits to the society but

also to leverage its capabilities and relationships in

support of charitable causes. These result in social

benefits far exceeding those provided by

individual donors, or even governments, at the

same time enhancing their social image at large far

beyond their brand image in business. Such

alignment of CSR activities with normal business

strategy is indeed a welcome feature in the

evolution of the liberalized insurance industry in

India.

Summing Up

A new class of

beneficiaries of

social security
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modern times
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categories of

persons who

are in dire

need.

The author is a senior retired officer, LIC of India.
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Socially Responsible Behaviour
- Ensuring Societal Well-being

Rajesh Khandelwal asserts that there is need for each of the corporate

entities – including insurers – and its employees to gradually adopt a socially

responsible behaviour which only will eventually establish the essence of the

CSR philosophy.

issue focus

Several insurance companies are engaging in CSR

(Corporate Social Responsibility) activities.

Examples include volunteering for community

work, providing education and health services to

local communities, advising or otherwise

supporting NGOs in socially worthy causes, seeking

alternatives to factory closings and providing

medicines below cost to communities in need.

Although these activities may be viewed cynically

as public relations effort to enhance reputation,

or more maliciously as highway robbery with the

shareholders as victims; these actions can create

pride, strengthen identification, and increase

commitment to organisation. These examples of

organisational practice, which express as well as

shape the organizations' way of being or character,

are the individual decisions of leaders, managers or

employees.

Socially Responsible Behaviour (SRB) can be

defined as discretionary decisions and actions

taken by individuals in organisations to enhance

societal well-being. In taking decisions and actions

that enhance societal welfare, these people are

putting their virtues in the service of the common

good. This requires, however, the capacity to take

into consideration the situational constraints, the

interdependencies, and the multiple, often

conflicting demands of various stakeholders. SRB is

not only based in moral vision, but in capacity to

take realistic decisions given the various situational

constraints.

Given that purely scientific knowledge or technical

skills are insufficient when it comes to issues

where human well-being is at stake, SRB bears

resemblance to the cardinal virtue of practical

wisdom. In other words, encouraging certain

emotional and value-based qualities might

enhance one's practical wisdom, a form of

intelligence that serves in the face of ambiguous

or uncertain circumstances to guide actions that

are good for the society. In a similar vein, this is the

capacity of striking a balance, in action between

various stakeholder needs, in order to arrive at the

common good. People are wise to the extent they

apply their intelligence, creativity, and wisdom

toward a common good by balancing their own

interest, the interests of others and the interests

of organisation; over the long and short term;

through the infusion of values, to adapt, to shape

and select environments. These decision contexts

often represent social dilemmas wherein the goal

and challenge is to arrive at a balance between

one's own and others' interests. In such contexts,

practical wisdom enables individuals to see what is

good for themselves and what is good for men in

general; or see the common good and put it into

practice.

Given that
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knowledge or
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The key assumptions underlying this definition are

that SRB is: 1) based on the notion of volition, or

willingness, to engage in activities that benefit

society; 2) motivated by inner consciousness and

hence does not rest on external motivators or

incentives. Such behaviour generally defined as

voluntary behaviour intended to benefit others

without expectations of external rewards and

without necessarily being self sacrificing; 3) seen

as based in a way of being, and is embedded in

everyday decisions and actions. Given the

fundamental ambiguity of real life situations,

people develop habits of moral interpretation and

moral intuition through which we perceive the

everyday world, often unconsciously and based on

contextual patterns and cues; 4) considered to rely

on practical wisdom. Given the complexity, the

dilemmas, and the paradoxes confronted in

managing the tensions of the often conflicting

demands of multiple stakeholders, my notion of

SRB shifts the focus from the definition of

abstract moral principles and universal rules.

In a situational approach to ethics the focus shifts

to what personal characteristics help the decision

maker rapidly perceive the relevant contextual

variables and balance various interests in order to

arrive at a situation specific-decision that serves

the common good.

To sum up, SRB is based on a notion of moral

agency implying that organizational members

exercise choice, assume personal responsibility

and are driven by a vision of good life. This

behaviour is founded in a moral character that is

motivated by inner consciousness, rather than by

promises of rewards or threats of sanctions. SRB

requires a generalized moral awareness of the

impact of everyday decisions and actions and the

development of moral habits that evolves from

practice.

Despite the rich literature, there remains no

satisfying conceptual and empirical equivalent in

the specific context of CSR pertaining to individual

level behaviour. Most of the above-mentioned

constructs describe behaviour related to others

within organizations or to the organization; none

of the behaviours described are primarily targeted

at the societal level. The above mentioned

constructs might indeed be seen as reflecting

different facets of SRB, but the later is meant to

fill the existing void with regard to behaviour in

organisations which is focussed on societal well-

being.

Thus, in managing the tensions and ambiguities

inherent in CSR issue, individuals most likely do not

consciously recognise a moral issue and then

calculate costs and benefits or refer to some

abstract normative principle for guidance. Most of

the time, action results from a complex interplay

of cognition, personal values and emotions. These

characteristics are not necessarily exhaustive.

Nevertheless, they are seen as part of character

and as such interact in a dynamic and context-

dependent manner to predispose the emergence

of SRB. In the following lines I am proposing to

identify individual characteristics which would

predispose individuals to act in ways that promote

societal well-being, acts which would in turn

contribute to the development of character.

Cognition is the ascription of responsibility to

oneself that determines whether people act in

accord to their moral obligations by which one can

distinguish an individual between high and low

responsibility disposition. Personal values

represent preferred states that motivate and

guide people's choices, attitudes, and behaviours.

Personal values are distinguished by two major

factors: pragmatic and moral. People with

pragmatic values are found to be more concerned

with outcomes such as success/failure and more
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sensitive to external rewards and controls. People

with moral values are more concerned with doing

what is right or wrong, humanism, and more

sensitive to internal rewards and controls. With

regard to SRBs people with moral values would be

most likely to integrate responsible behaviour into

everyday decision making and action whereas

people who are more pragmatic might take the

more instrumental view of CSR. A brief review of

the literature on emotions gives us some

understanding of how they can be important in

influencing socially responsible behaviour.

Emotions are organised psychobiological

responses linking psychological, cognitive and

motivational systems. Cognition and emotions are

closely intertwined in as much as cognitive

appraisals are often necessary to arouse

emotions.

The debate regarding the role of business,

including insurance business, in society will

continue. Are CSR activities to be considered as

stealing from stockholders or double taxation or

as possibly CSR Pays for good profits?

Moving away from instrumental view, I propose

that integrated CSR can be seen as an enactment

Conclusion

of organizational virtue: social issues are

integrated into daily decision-making and strategic

focus, i.e. into the organization's way of being.

We need to better understand the role of

character, both corporate and personal, in

promoting integrated CSR, as well as how doing

and being interact over time to develop virtuous

cycles that will enhance SRB. Thus individuals

within organizations exercise choice which may

rely more on their identity, character, personal

judgement than results and outcomes. Insurance

industry must adopt SRB as a pattern, while taking

decisions and actions, to promote societal well

being. The hope is that, by providing occasions for

their members to learn, grow, and develop their

potentials; the insurance companies will enhance

their role as good corporate citizens. In the long

term I believe that shareholders will benefit when

stakeholders' needs and concerns are integrated in

strategic decision making.

The author is an independent Consultant based at

Hyderabad; and an expert in the domain.
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Dates:

20th - 22nd February, 2011.

Venue:

Renaissance Hotel, Mumbai.

13 Global Conference of Actuaries
th

The 13 Global Conference of Actuaries (GCA) will be held jointly by the Institute of Actuaries of

India (IAI) and International Actuarial Association (IAA) between 20 and 22 February, 2011 at

Mumbai.

The conference would provide an effective platform for discussing the emerging scenario and

the role of the actuarial profession.
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A Good Corporate Citizen
- Setting an Example

R.Venugopal opines that it is important for insurers to directly participate in

activities of social development rather than making tall claims of seemingly

lofty achievements.

issue focus

Corporate Social Responsibility is the key theme

today in the corporate world. The Government of

India too is thinking of making this mandatory for

companies having a turnover of more than 100

crores. It is not enough if a company makes profit,

but it should also play a critical role in the life of the

surrounding community. A company is measured,

not merely on the basis of its business

performance, but also by its contribution to the

society as part of its social responsibility.

It is taken as charity by some; it is social service

according to a few; it is an eco-friendly initiative

and undertaking of some social projects like

building of hospitals, construction of schools etc,

which are all jobs to be done by the local

government. Then what is CSR? It is a combination

of all these things and a little more.

CSR is undertaking all actions that would maximize

the probability of a company's long term survival

and sustained growth in the interest of the

company's direct and indirect stakeholders. While

the employees, vendors, suppliers and dealers are

the direct stakeholders, the community living

nearby the production facility, customers and

others whose livelihood could be influenced by the

operations of the company are the indirect

stakeholders.

R

Definition of CSR.

Environment

Insurers and CSR:

Companies have to ensure that their activities do

not adversely affect the environment. Depletion

of natural resources, forests or ground-water is a

case in point. Recovery of heat or minerals from

the gases or effluents reduces pollution.

Atmospheric pollution affects the health of the

people and hence must be minimized. Laws relating

to the environment should be observed in letter

and spirit.

Hence companies including the insurers need a

regular availability of educated and trained

workers, management and other professionals.

Getting involved in improving the educational and

training institutions relevant to the company,

serves both as CSR and promotion of long term

business interests of the companies. The same

argument holds good to programs undertaken to

improve the quality of life of people living nearby.

Life insurance companies can earn profits only

when there are less early death claims and more

maturity claims. This shows the importance of

proper underwriting standards by the company.

Every insurer has to procure a certain percentage

of new business under social sector in both urban

and rural areas. With nearly 30 crore persons

under the unorganized sector, this is a gold mine

for the insurers and Late C.K.Prahalad correctly
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called it as 'Fortune at the Bottom of the Pyramid'.

If there are islands of plenty surrounded by oceans

of poverty, this may lead to a lot of social conflicts

and insurers too have a CSR in alleviating these

conditions. When the insurer insures the slum

people as part of micro-insurance, he also has to

take some steps in improving the conditions of the

slums.

The insurance industry can adopt the following

approach as part of its CSR:

The insurer can assess a particular area and rate it

as A, B, C or D depending upon the cleanliness, or

whether any industrial waste is discharged into the

canal within the city etc. Accordingly, the

categorization is done as A, B, C or D and an extra

premium is charged from the customers living in

that area. This extra amount is paid to the

municipality every year for improvement of the

area. When the area is developed reasonably well,

the extra premium is withdrawn from the

subsequent premiums. This is done after the

inspection of the area by a citizens' committee

consisting of social workers, officials and senior

officers from the government. Needless to say,

this has to be approved by the regulators and the

Government of India.

This will create an awakening among the public

who will put pressure on their representatives like

the MLAs/MPs of the area to improve their

respective areas.

The insurer has the responsibility of establishing

the identity of the customers especially among

the socially disadvantaged sections of the society

to avoid frauds in the maturity and death claims.

This can be done with the help of the Information

Technology by bringing out a Bio-metric card for

UID Projects

its customers. The National Unique Identification

Project under the chairmanship of Mr. Nandan

Nilekani is on and every insurer has to join hands

with it and share its data. The public sector life

insurance behemoth is already involved in it.

The following activities come to the fore:

Maintaining traffic roundabouts in the city.

Establishing parks for children and the elderly.

Promoting road safety by demonstrations.

Advertising for socially important issues like

campaign against child marriage, infant-

foeticide; supporting the right to vote, widow

re-marriage etc, thereby bringing about social

awareness among people.

Taking up village development projects.

Encouraging research in areas important for

rural development etc.

These help in building a positive image about the

company and encouraging social involvement of

the company's employees which in turn results in

developing a sense of loyalty for the company.

Sanitation, garbage collection and its disposal,

effluent management and environment

improvement are some of the areas to be given

priority.

It is not enough to expect the government only to

do all these jobs - every one of us has a social

responsibility and every company has got CSR.

Insurance industry has to re-think its role in

prompting good corporate citizenship by creating

innovative insurance products at reduced

premiums or with green policy terms.

CSR initiatives of Life Insurance Companies

Green Insurance Products:

�

�

�

�

�

�
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Green insurance products include premium reward

and coverage enhancement for hybrid cars,

buildings constructed to be more robust against

extreme weather conditions, pollution legal liability

and remediation cover, and specialist insurance for

renewable energy projects. These are some of the

ideas on which general insurance industry has to

ponder over. (Source : www.newenergy

worldnetwork.com)

The Institute of Chartered Accountants of India

(ICAI) is working on a set of new rules for CSR,

making it a must for all companies to report on

their social, environmental and economic

initiatives. This has assumed importance in the

backdrop of accusations that many companies

realize growth at the cost of environment and

society at large. For example, despite legal

interventions, lifeline rivers like the Yamuna and

the Ganges have fallen prey to wastes from the

factories. Many Indian companies have lost big

orders from overseas clients after being accused

of employing child labor. A case in point is Sivakasi in

Tamilnadu where the fireworks industry had to put

an end to the cheap, child labor to retrieve their

orders. Similarly in the paper, soft drink and

automobile industry, many companies have come

under scanner for exploiting environment for

their benefits.

In the USA, insurance companies are the major

contributors for CSR. They have donated USD 147

Regulatory Rules

A Global View

Mn thereby occupying positions in the top 20

donors in the international scene. The five major

insurance company foundations are MetLife

Foundation, Prudential Foundation, the State

Farm Companies Foundation, The Allstate

Foundation and Nationwide Foundation. The

insurance companies invest in funding the building

of roads, schools and other public projects. They

also provide capital for research expansions

through investments in corporate equities and

bonds.

We need a lot of self-motivated and sensitive CEOs

to lead the way. There is a crying need for men and

women who will match their words with actions by

carrying out combined corporate contributions

and community-related activities; and supported

by adequate resources and time rather than

making hollow claims about lofty achievements.

Any Company that wants to call itself a good

corporate citizen ought to spend at least 2% of its

previous year's pre-tax profit for CSR purposes.

Let us hope that day is not very far off.

Need of the Hour

The author is a retired Executive Director, LIC of

India.
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Caring for Society
- CSR from Insurance Perspective

K.G.P.L. Rama Devi comments that there are several major obstacles that the

country is facing in its march towards further growth which the insurance

industry can help overcome.

issue focus

Wikipedia, defines Corporate Social Responsibility

("CSR" for short, and also called corporate

conscience, citizenship, social performance, or

sustainable responsible business) as a form of

corporate self-regulation integrated into a

business model. According to it, CSR policy

functions as a built-in, self-regulating mechanism

whereby business monitors and ensures its active

compliance with the spirit of the law, ethical

standards, and international norms. CSR shall also

mean making socially responsible products,

engaging in socially responsible employee relations

and making a commitment to the community

around.

Although the business and society interface has a

long historical existence seeped in Indian tradition,

the concept of CSR came to India in its present

form principally from the West. It originated in the

fifties of the last century when Howard R Bowen

(Bowen, 1953), whom Carroll considers to be the

father of CSR (Carroll, 1999) wrote a seminal book

'The Social Responsibilities of a Businessman.

Insurance companies are governed by provisions

of Companies Act under Sec. 616 except in so far

as the said provisions are inconsistent with the

provisions of the Insurance Act, 1938 which have

prescribed obligations for servicing rural and social

sectors. Therefore, they need to adopt the

Corporate Social Responsibility Voluntary

guidelines, 2009 issued by Ministry of Corporate

affairs, which indicate some of the core elements

that businesses need to focus on while conducting

their affairs. The six core elements of CSR are i)

Care for all stakeholders; ii) Ethical functioning; iii)

Respect for workers' rights and welfare; iv)

Respect for Human rights; v) Respect for

environment; vi) Activities for Social and Inclusive

Development etc. It is expected that more and

more companies would make sincere efforts to

consider compliance with these guidelines, which

will become a mandate once the proposed

Companies Bill, 2009 is passed by the Government

of India.

India has been traditionally vulnerable to natural

disasters on account of its unique geo-climatic

condit ions. Floods, droughts, cyclones,

earthquakes and landslides have been recurrent

phenomena. With 60% of land-mass being prone to

earthquakes of various intensities; 68% of area

being susceptible to drought; over 40 million

hectares of land being prone to floods; and 8% of

total area being prone to cyclones; the economic

loss in terms of private, community and public

assets has been astronomical. As per the Status

Report of National Disaster Management Division,

Government of India 2004; an average of about

4344 people lost their lives and about 30 million

people affected by disasters every year. As in

CSR as a Risk Management:

irda journal february 2011|35

,, 

,, 
■ 



issue focus

irda journal february 2011| 36

other developing countries, the inadequate

construction and building standards, combined

with weak enforcement of building codes, make

the dwellings and other properties vulnerable to

NATCAT peri ls . Similarly, there is huge

accumulation of exposure of crop losses every

year which is more important than individual risk

exposures for offering profitable insurance

solutions. Most of the existing insurance coverage

in agriculture is due to compulsory insurance

covering the financiers who are lenders to the

farmers only and the maximum business is

solicited through Bancassurance. This indirectly

means that there is not much respite available to

cover the losses of individual farmers (through

insurance) who get depressed after repeated crop

failures leading to suicides, which has become a

trend breaking the backbone of the agrarian

based economy in the recent times. In 2005, out of

a total economic loss of $225 billion imposed by

disasters, only $80 billion was insured; and the

percentage of insured losses in developing

countries is very low. There is a real need for the

insurance industry to offer suitable solutions

towards penetrating these markets.

As a starting point, the insurers can play a pivotal

role in bringing awareness across the society as a

part of effective disaster risk management

strategy and help them in (i) identifying the

hazards and risks one is facing; suggest measures

in (ii) reducing those risks by, for example, either

avoiding the hazard or building structures that can

withstand hazard impacts; and finally accepting

financial transfer of losses through insurance

policies i.e. (iii) transfering the risks that cannot be

eliminated or reduced through risk sharing

mechanisms. These three components need to be

inter-related and mutually reinforcing.

If a government cannot raise sufficient resources

after a disaster, a so-called financing gap occurs. In

practice, gaps for disaster losses are frequently

encountered in developing countries. As shown in

this figure, after the earthquake of 2001 in

Gujarat, India, there was a significant shortfall

between the planned government expenditure, its

planned funding sources and the actual funding

made available. While government expenditure for

infrastructure and housing for 2001 and 2002 was

planned at 2.4 billion USD, and planned funding

from the state and other sources was 3.6 billion

USD, actual funding received at the end of 2002

amounted to only 0.7 billion USD. The financing gap

denotes the inability of a country to finance its

reconstruction and other obligations from

traditionally available sources after a disaster. If an

insurer canvasses against the proactive measures

to prevent losses before the onset of disaster;

spreads information regarding available financial

loss-sharing mechanism through insurance; and is

ready to accept the risks by way of offering

simpler products and promotes micro insurance,

the gap can be reduced to a greater extent with a

multifold increase in the general insurance

penetration and density.

The insurance industry has a significant impact on

the nation's economy that extends well beyond its

responsibilities to collect premiums and settle

claims. It employs licensed professionals, pays

taxes, makes investments helping the nation to

build infrastructure, and serves people in their

times of greatest need. By conducting awareness

programmes, providing education and training on

CSR as a Value Creation:
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insurance to the local youth on voluntary basis, the

unemployment problem can be minimized to a

greater extent, as it will help many of them to take

up suitable careers in insurance industry; and also

curb the unnecessary migration to other areas in

search of better opportunities. The best example

of CSR can be the role of insurer in bringing about

awareness on road traffic management, safety

driving techniques etc which will also have a direct

bearing on the claim ratios of Motor Insurance.

Earlier, Loss Prevention Association of India used to

play an active role with an aim to promote safety

through education, training and consultancy in

various economic activities viz. Manufacturing,

Electricity, Gas and Water, Construction, Wholesale

and Retail Trade; Hospitality, Transport etc which is

no more existing now.

As per the Insurance Information Bureau, during

2009-10, the number of claims reported are

32,57,741 with an incurred claims of 8577.99

crore. While the average Third Party Incurred

Claims Ratio (ICR) is 126.33%, the ICR is reported to

be higher with respect to passenger and goods

carrier segments. Therefore, with the increasing

competition in the market and declining profit

margins, it is imperative for general insurers to

manage costs across the entire value chain and

identify ways of redesigning their services so that

there will be improvement in the profitability and

increase in the value of insurance to customers.

According to WHO's Global Status Report on road

safety, India has the highest number of road

accidents in the world. With over 130,000 deaths

annually, the country has overtaken China and now

has the worst road traffic accident rate worldwide.

The report pointed to speeding, drunk driving and

low use of helmets, seat belts and child restraints

in vehicles as the main contributing factors. The

real numbers of fatalities could be much higher

since many cases are not even reported. There is

no estimate as to how many people injured in road

R

accidents die later. And their deaths are then no

longer linked to road traffic accidents. Of these,

many of the accidents can be prevented by

training drivers and enforcing rules. It is therefore

necessary to impart a minimal level of education

related to road safety especially for young

children to make them safety conscious and

cultivate the habit of being courteous to fellow

citizens as no law can enforce any rule to be

courteous. Thus, there is need to look forward to

formulate a comprehensive safe "Driving Policy"

with focus on traffic and pedestrian management.

In modern times, Mahatma Gandhi's talisman to

recall the face of the poorest of the poor person

when the self becomes too much, expresses the

deepest social thought of the Father of Nation. At

global level, On December 10, 1948 the General

Assembly of the United Nations adopted and

proclaimed the Universal Declaration of Human

Rights consisting of 30 Articles as a common

standard of achievement for all peoples and all

nations, recognising that every individual and

every organ of society inherent deserves dignity.

According to Article 25 (1) everyone has the right

to a standard of living adequate for the health and

well-being of himself and of his family, including

food, clothing, housing and medical care and

necessary social services, and the right to security

in the event of unemployment, sickness, disability,

widowhood, old age or other lack of livelihood in

circumstances beyond his control. In terms of

Article 29 (1), everyone has duties to the

community in which alone the free and full

development of his personality is possible. (2) In

the exercise of his rights and freedoms, everyone

shall be subject only to such limitations as are

determined by law solely for the purpose of

securing due recognition and respect for the

rights and freedoms of others and of meeting the

just requirements of morality, public order and the

CSR as Philanthropy:
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general welfare in a democratic society. The UN

Global Compact asks companies to embrace,

support and enact, within their sphere of

influence, a set of core values in the areas of

human rights, labour standards, the environment

and anti-corruption. As rightly stated by Dr.

Jamshed J Irani in his key note address on

Corporate Social Responsibility, the primary aim of

an industry should not be to make money. The aim

should be to serve customers and other

stakeholders and the result would surely be to

make money. And pursuing excellence would

enable it to create even more wealth, and part of

the wealth thus created should be made available

for the benefit of the community and the nation.

Let us take the example of health insurance in India.

Today, health insurance is the second biggest

business segment with thin margins and high claim

ratios; and yet, there is vast majority of population

uncovered under medical insurance. According to

insurance industry, the reasons for loss proneness

of the health insurance business are: i) absence of

critical mass of younger sections requiring to

spread the losses, ii) under-pricing of health

insurance in the name of competition and iii) over-

utilisation of the benefits / moral hazard leading to

exaggeration of the claim amounts. While there is

tremendous growth in the health insurance

business, the credit actually shall go to various

government schemes for adopting group

insurance solutions covering the most of BPL

population in some of the states. But according to

a study made on social inclusion and financial

protection, in India, from consumer point of view,

the insurance coverage is low because the

information about private health insurance is

lacking and the mechanism used by insurance

providers is not suitable to the consumers, which is

true for retail market. From the market

perspective, the size of the basket offering variety

of health insurance products available in the

market has increased multi-fold after opening of

industry. As per Health Insurance Data report

published by IIB, the claims are more with respect

to infectious diseases (318989) followed by

diseases of the digestive system (243848)

constituting more than 17% of the total claims

(3263597). It is a well known fact that in

developing countries, four-fifths of all the illnesses

are caused by water-borne diseases, with

diarrhoea being the leading cause of childhood

death; and it is most common in rainy season. The

only way to break the trend is to improve the

people's hygienic behaviour and to provide them

with certain basic needs: drinking water, washing

and bathing facilities and sanitation. Malaria

transmission is facilitated when large numbers of

people sleep outdoors during hot weather, or sleep

in houses that have no protection against invading

mosquitoes. A lot of good-work is still to be done

by the Indian insurance industry to educate the

customers in a proactive manner towards better

health care management and to design solutions

that can meet the comprehensive insurance needs

of all those uncovered Indian citizens residing in

the remotest corners of India.

Caring for society shall serve as encouragement to

insurers to join hands to work towards a better

India where insurance will be accessible to all. CSR

initiatives by various insurers shall result in:

Creating awareness on insurance as a part of

financial inclusion, rights, and responsibility;

Spreading awareness on risk prevention; and

preparing education programme for improving

the safety and overall economy of society;

Capacity building initiatives including

promotion of preventive care for sound

healthcare management, stressing on the

importance of the ethics to prevent moral

�

�

�
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The author is Deputy Director (Health), IRDA. The

views expressed in the article are her own.

hazard element which has a bearing on cost of

insurance;

Designing suitable and affordable insurance

products for all with sustainable elements duly

incorporated.

In this endeavour, insurer needs to go beyond the

regulatory obligations prescribed for rural and

social sectors; and turn inherent weaknesses and

threats on the way into strengths and

opportunities through their vision and actions. In

the absence of any specific body established

especially for providing specialised technical

service consisting of hazard identification,

evaluation and control, conducting safety audits,

advice on selection and installation of personal

protective equipment etc., there is need to impart

training and education through training

programmes, seminars and conferences on

different aspects of ethics, moral hazard, safety

and loss prevention. There has to be alignment

between the business and social responsibility

strategy and functions. If required, the insurers

shall work closely with all stakeholders including

government, regulators, public, NGOs and others;

and create value for protecting everyone for their

lives and livelihood requirements in the society.

Bringing about awareness on various activities for

social and inclusive development including health,

education, risk prevention and protecting against

risks as a part of social welfare are integral part of

�

wider Corporate Social Responsibility, which if

taken up by insurance industry can better manage

the entire gamut of risks being faced by the

country and help in its march towards making India

one of the developed nations by the end of the

decade.
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statistics-non-life insurance

Report Card: General
GROSS PREMIUM UNDERWRITTEN FOR AND UP TO THE MONTH OF DECEMBER, 2010

INSURER
DECEMBER APRIL-DECEMBER

2010-11 2009-10* 2009-10*2010-11

GROWTH OVER THE
CORRESPONDING
PREVIOUS YEAR

Note: Compiled on the basis of data submitted by the Insurance companies
@ Commenced operations in March, 2010
# Commenced operations in April, 2010
* Figures revised by insurance companies

( in Crores)M

Royal Sundaram 90.87 75.20 829.32 660.26 25.61
Tata-AIG 101.57 75.08 895.02 658.09 36.00
Reliance General 143.06 177.66 1218.11 1563.74 -22.10
IFFCO-Tokio 140.22 106.70 1325.00 1089.48 21.62
ICICI-lombard 309.23 264.17 3123.68 2399.64 30.17
Bajaj Allianz 227.31 197.10 2094.42 1800.45 16.33
HDFC ERGO General 106.17 75.16 941.95 663.05 42.06
Cholamandalam 71.61 66.40 718.32 597.83 20.15
Future Generali 52.98 29.97 441.35 252.07 75.09
Universal Sompo 24.14 16.51 212.37 115.15 84.43
Shriram General 70.79 48.08 524.02 259.05 102.28
Bharti AXA General 33.20 22.28 373.69 170.12 119.67
Raheja QBE 0.37 0.07 5.71 1.18 383.58
SBI General# 2.58 0.00 14.39 0.00
L&T @ 2.13 0.00 3.84 0.00
New India 635.55 557.03 5310.32 4488.99 18.30
National 542.26 406.71 4310.02 3298.08 30.68
United India 532.89 467.20 4578.25 3744.08 22.28
Oriental 447.28 379.76 3893.34 3411.24 14.13
PRIVATE TOTAL 1376.22 1154.37 12721.17 10230.11 24.35
PUBLIC TOTAL 2157.98 1810.70 18091.93 14942.39 21.08
GRAND TOTAL 3534.20 2965.07 30813.11 25172.49 22.41

ECGC 73.16 74.34 632.52 594.97 6.31

Star Health & Allied Insurance 161.85 83.16 951.16 727.61 30.72
Apollo MUNICH 15.89 9.28 140.25 78.10 79.57
Max BUPA $ 2.66 0.00 14.97 0.00

AIC 45.82 37.05 1293.84 1164.79 11.08

SPECIALISED INSTITUTIONS:

1.Credit Insurance

2.Health Insurance

Health Total 180.40 92.44 1106.37 805.72 37.32

3.Agriculture Insurance
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Premium underwritten by non-life insurers
upto December, 2010

Note: 1. Total for 2009-10 is for 12 month period.
2. Total for 2010-11 is upto December, 2010.

* Excluding ECGC, AIC & Standalone Health Insurers Month
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non-life insurance
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

2015.50 17738.33 29319 239329 290.67 1514.57 19808826.00 242690766.00

1724.84 16223.76 30701 245010 -423.93 -320.62 13396684.00 194603500.00

445.88 4862.27 13640 112654 -0.15 561.76 10598564.00 100875232.00

446.03 4300.51 14310 108113 -30.49 -672.27 3222982.00 52226238.00

8.61 340.37 23 255 -97.05 -126.32 6574.00 2448703.00

105.66 466.69 94 884 -20.36 -708.33 268879.00 2523248.00

454.49 5202.64 13663 112909 -97.20 435.44 10605138.00 103323935.00

551.69 4767.20 14404 108997 -50.85 -1380.60 3491861.00 54749486.00

84.54 1916.72 25 213 -115.72 -364.11 924633.00 28430523.00

200.26 2280.83 30 193 -83.18 -58.02 1819261.00 19333332.00

950.98 6556.83 1419 10873 235.39 92.00 14685290.00 125518803.00

715.60 6464.83 1331 10907 -90.57 -622.73 6222790.00 77437764.00

10532.92 83915.90 2309801 2450.29 18605.13 721684.00 6043300.00

8082.63 65310.77 316326 2361838 492.26 -497.88 607723.00 4890285.00

3231.77 27360.83 335213 2685752 168.61 2164.83

3063.17 25195.99 317010 2427114 -83.23 -2983.19

13764.70 111276.72 335213 2685752 2618.90 20769.96 721684.00 6043300.00

11145.80 90506.76 317010 2427114 409.03 -3481.07 607723.00 4890285.00

242.29 1656.87 1408 13266 92.74 502.36 32900.00 230768.00

149.55 1154.51 1429 11896 33.27 -608.70 21176.00 204795.00

4.34 44.24 8 99 1.02 3.52 9672.00 112906.00

3.32 40.72 7 110 2.23 -599.41 6702.00 116267.00

54.66 822.81 37 340 3.73 196.50 34982.00 388704.00

50.93 626.32 37 336 7.99 -661.25 38016.00 494719.00

183.20 4629.70 235 2223 -110.36 1568.75 157312.00 1689843.00

293.56 3060.95 253 2318 77.33 -391.01 127285.00 1639614.00

484.48 7153.63 1688 15928 -12.87 2271.12 234866.00 2422221.00

497.36 4882.51 1726 14660 120.82 -2260.36 193179.00 2455395.00

377.30 3450.79 6148 60419 81.27 -208.37 2102330.00 31629878.00

296.03 3659.16 6940 59460 -147.36 -891.61 1500505.00 19078899.00

1531.22 16749.39 62331 613640 362.44 552.75 1848863.00 18780450.00

1168.79 16196.64 53503 840688 -690.53 -1935.38 2749126.00 24879056.00

326.77 4086.59 36160 365874 -38.96 202.34 191634.00 957054.00

365.73 3884.26 28592 285314 65.06 -594.31 359808.00 1436143.00

1858.00 20835.99 98491 979514 323.48 755.09 2040497.00 19737504.00

1534.52 20080.90 82095 1126002 -625.48 -2529.69 3108934.00 26315199.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 -598.96 0.00 0.00

203.08 1472.21 20 164 128.17 224.63 470084.00 2575497.00

74.91 1247.58 15 185 -7.68 -121.94 277300.00 4633635.00

1178.05 11107.21 56153 417670 -181.82 886.24 2270658.00 69125642.00

1359.87 10220.97 50612 365803 126.24 -1411.31 1825655.00 75610112.00

21371.12 186711.07 542139 4522771 3270.26 26376.57 53864006.00 631498069.00

18100.86 160334.50 504864 4358331 -772.95 -13676.92 32443892.00 479107607.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

116.94 1350.24 4145 32731 0.00 0.00 0 0

106.06 1125.56 4007 39502 0.00 0.00 0 0

12.92 144.50 551 5236 0.00 0.00 0 0

12.30 242.23 554 4045 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

12.92 144.50 551 5236 0.00 0.00 0 0 0 0

12.30 242.23 554 4045 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

109.00 996.13 194 1747 0.00 0.00 0 0

72.13 668.50 98 736 0.00 0.00 0 0

78.86 688.69 2616 19931 0.00 0.00 0 0

106.58 1138.55 3480 40069 0.00 0.00 0 0

1263.48 9412.47 33972 262194 0.00 0.00 0 0

824.97 8153.08 27363 220092 0.00 0.00 0 0

1342.34 10101.15 33972 262194 0.00 0.00 0 0 0 0

931.55 9291.63 27363 220092 0.00 0.00 0 0 0 0

27.00 260.93 309 2365 0.00 0.00 0 0

20.58 153.89 277 2065 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1.55 148.86 13 81 0.00 0.00 0 0

4.13 33.70 11 80 0.00 0.00 0 0

28.55 409.79 322 2446 0.00 0.00 0 0 0 0

24.71 187.59 288 2145 0.00 0.00 0 0 0 0

13.77 537.22 665 19065 2.85 15.79 9500 53210

18.50 424.26 634 8074 1.34 10.10 4630 38426

53.23 561.47 1342 13108 0.00 0.00 0 0 58312.00 598216.00

36.62 297.39 839 7174 0.00 0.00 0 0 43629.00 595632.00

0.00 0.00 0 0 0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0 0.00 0.00

53.23 561.47 1342 13108 0.00 0.00 0 0 58312 598216

36.62 297.39 839 7174 0.00 0.00 0 0 43629 595632

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

310.00 2137.37 14932 99301 0.00 0.00 0 0

309.83 2640.61 11178 98953 0.00 0.00 0 0

1986.75 16237.88 56123 435828 2.85 15.79 9500 53210 58312 598216

1511.70 14877.77 44961 380721 1.34 10.10 4630 38426 43629 595632
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bharti Axa General Insurance Company Limited

173.68 2733.12 1851 11959 173.68 2559.45 12729421.98 63946892.47

389.87 2006.06 1017 11279 389.87 1616.20 714424.39 3195551.64

53.05 765.50 225 1556 53.05 712.45 5025449.08 24459400.44

67.26 302.60 144 1027 67.26 235.33 261925.98 1216405.02

53.05 765.50 225 1556 53.05 712.45 5025449.08 24459400.44

67.26 302.60 144 1027 67.26 235.33 261925.98 1216405.02

70.18 795.10 170 1167 70.18 724.92 11859495.72 42873128.52

152.51 870.50 179 1245 152.51 717.98 352288.51 2864278.35

2807.88 19236.84 54005 328961 2807.88 16428.96 2841188.26 11762688.53

1062.15 6418.65 19085 99909 1062.15 5356.50 96041.38 500681.60

783.50 5612.43 54005 328961 783.50 4828.93

344.37 1951.47 19085 99909 344.37 1607.10

3591.38 24849.27 54005 328961 3591.38 21257.89 2841188.26 11762688.53

1406.52 8370.12 19085 99909 1406.52 6963.59 96041.38 500681.60

3.53 84 36 593 3.53 80.40 38887 188641

12 112 131 974 12.28 99.97 1167 11844

20.83 68.17 5 95 20.83 47.34 64052 322853

8 41 13 67 8.14 32.62 6061 22201

24.36 152.10 41 688 24.36 127.74 102938.63 511493.97

20.42 153.01 144 1041 20.42 132.59 7227.73 34045.01

81.57 1113.45 1825 12107 81.57 1031.88 17440836.24 87044316.51

39.76 750.09 501 4349 39.76 710.33 498342.11 8230906.15

355.68 3344.22 1899 13135 355.68 2988.54 78865.23 297366.26

91.18 2153.27 965 4686 91.18 2062.08 2302.08 13926.36

355.68 3344.22 1899 13135 355.68 2988.54 78865.23 297366.26

91.18 2153.27 965 4686 91.18 2062.08 2302.08 13926.36

36.87 296.60 1261 9502 36.87 259.73 1126168.34 4751562.12

49.71 178.33 851 8863 49.71 128.61 76643.38 490871.13

4386.77 34049.35 61277 379075 4386.77 29662.58 51204363.48 235646848.82

2217.24 14783.97 22886 132399 2217.24 12566.73 2009195.56 16546665.26
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

8.28 8.50 1567 1583

0.16 13.44 7 3137

0.06 0.06 3 3

1

0.06 0.06 3 3 0.00 0.00 0 0 0 0

0.00 0.00 0 1 0.00 0.00 0 0 0 0

3.40 3.40 1 1

0.13 0.13 2 2

94.05 294.11 3675 7868

7.79 20.60 354 859

11.64

2.86 7.84 0

94.05 305.75 3675 7868 0.00 0.00 0 0 0 0

10.65 28.44 354 859 0.00 0.00 0 0 0 0

1 5

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.64 0 5 0.00 0.00 0 0 0 0

10.93 45.06 104 193

12.29 282.26 31 122

5.72 14.58 76 100 0.00 0.00 0 0

9.56 1188.07 9 33 586.25 586.25 1400000 1400000

5.72 14.58 76 100 0.00 0.00 0 0 0 0

9.56 1188.07 9 33 586.25 586.25 1400000 1400000 0 0

3.96 5.50 910 985

9.94 2559

126.40 382.85 6336 10733 0.00 0.00 0 0 0 0

32.80 1522.91 403 6718 586.25 586.25 1400000 1400000 0 0

53

i 
~ .... 

■ 



non-life insurance

irda journal february 2011|

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

335.37 4,032.80 6,091 51,584 196.61 121.29 664,687 10,491,539

138.76 3,911.51 1,817 11,334 (296.29) (686.82) 898,714 14,508,095

273.03 2,760.90 700 6,096 34.60 (17.73) 1,900,000 15,246,524

238.43 2,778.62 1,887 8,522 42.90 130.35 1,358,799 11,827,514

- 1.09 - - 5.54 (92.88) - 104

(5.54) 93.97 1 39 (7.97) (23.36) 2 20,299

273.03 2,761.99 700 6,096 40.15 (110.60) 1,900,000 15,246,628

232.88 2,872.59 1,888 8,561 34.93 106.99 1,358,801 11,847,813

- - - - - - - -

- - - - - - - -

170.84 1,577.47 734 5,663 (27.70) (20.46) 517,172 2,272,849

198.54 1,597.93 598 2,669 95.03 (147.88) 700,227 4,498,122

3,327.83 26,857.41 58,353 465,133 832.60 6,313.61 84,933 1,674,228

2,495.23 20,543.81 45,581 346,979 300.59 4,796.73 145,279 1,242,532

1,460.42 11,786.35 - - 391.03 3,395.22 - -

1,069.39 8,391.13 - - 324.18 2,917.78 - -

4,788.25 38,643.76 58,353 465,133 1,223.63 9,708.82 84,933 1,674,228

3,564.62 28,934.94 45,581 346,979 624.77 7,714.52 145,279 1,242,532

2.17 324.47 - 720 (29.96) 17.34 3,876 52,086

32.13 307.13 - 857 (9.47) (50.73) 2,973 46,350

78.07 484.65 339 2,633 82.44 (172.75) 35,930 219,932

(4.36) 657.40 703 2,553 (31.22) (15.30) 15,773 191,037

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

80.24 809.12 339 3,353 52.47 (155.41) 39,806 272,018

27.77 964.53 703 3,410 (40.69) (66.03) 18,745 237,388

286.07 2,262.58 1,825 16,738 12.27 268.50 12,962 2,268,413

273.80 1,994.08 2,024 14,863 93.28 231.84 418,591 4,022,184

2,193.17 12,573.30 1,219 18,014 1,550.24 2,082.57 477,365 1,040,302

642.93 10,490.73 4,309 18,295 (575.99) (249.56) 75,815 666,617

- - - - - - - -

- - - - - - - -

2,193.17 12,573.30 1,219 18,014 1,550.24 2,082.57 477,365 1,040,302

642.93 10,490.73 4,309 18,295 (575.99) (249.56) 75,815 666,617

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

159.45 2,009.66 4,773 66,806 (139.67) (367.38) 319,161 2,938,776

299.12 2,377.04 6,175 148,268 75.62 (502.82) 302,280 3,554,230

8,286.42 64,670.68 74,034 633,387 2,908.01 11,527.32 4,016,085 36,204,752

5,378.41 53,143.36 63,095 554,379 10.66 6,400.24 3,918,453 40,576,982
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.36 0.36 191.35 892.39

- 0.21 1 114.79 1,095.07 - -

- - - - -

- - - - - -

- - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - 38.44 189.81 -

- - 55.64 277.50 - -

223.95 1,608.40 7672 25196 - - - -

172.85 1,217.23 2427 18005 - - - -

- - - - - -

- - - - - -

223.95 1,608.40 7672 25196 - - - -

172.85 1,217.23 2427 18005 - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - -

- - - -

57 57 1,760.39 7,984.13 1,099,464 4,962,216

2 7 122.49 2,407.54

- - - - - -

- - - - - -

57 57 1,760.39 7,984.13 1,099,464 4,962,216 - -

2 7 122.49 2,407.54 - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

17.24 86.16 1489 6378 73.09 294.36 -

- 0.43 3 43.13 369.61 - -

241.55 1,694.92 9218 31631 2,063.27 9,360.69 1,099,464 4,962,216 - -

172.85 1,217.88 2429 18016 336.05 4,149.72 - - - -
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Future General India Insurance Company Limited

224.40 4,888.59 712 7325 (28.25) 2,582.85 441,874.14 2,788,277.16

252.65 2,305.74 410 3920 195.19 1,370.84 361,902.25 1,861,741.93

272.22 2,170.14 5015 32936 151.14 1,144.23 356,159.55 3,691,209.19

121.08 1,025.91 2538 12478 88.51 648.69 283,310.98 2,330,037.67

- - - - - - - -

- - - - - - - -

272.22 2,170.14 5015 32936 151.14 1,144.23 356,159.55 3,691,209.19

121.08 1,025.91 2538 12478 88.51 648.69 283,310.98 2,330,037.67

- - - - - - - -

- - - - - - - -

159.06 1,624.05 330 2227 2.20 704.77 87,992.13 679,022.59

156.86 919.28 185 1191 53.93 111.74 106,638.17 388,939.33

1,965.85 14,406.94 36755 305504 837.48 5,614.50 175,103.40 928,546.48

1,128.37 8,792.44 32900 255075 433.67 5,154.56 100,689.70 668,662.48

704.97 5,514.94 19 134 239.80 2,045.73

465.17 3,469.21 32900 255075 193.29 2,355.91

2,670.82 19,921.88 36755 305504 1,077.27 7,660.24 175,103.40 928,546.48

1,593.55 12,261.64 32900 255075 626.96 7,510.47 100,689.70 668,662.48

37.11 372.34 288 2405 12.60 181.60 3,629.29 33,790.63

24.52 190.74 221 1408 17.41 127.03 2,770.83 14,711.00

- - - - - - - -

- - - - (0.54) (3.50) - -

48.66 474.40 66 597 (1.28) 176.29 10,766.66 87,348.87

49.94 298.11 61 460 40.45 118.35 12,929.00 49,551.98

- - - - - - - -

- - - - - - - -

85.78 846.75 354 3002 11.31 357.90 14,395.95 121,139.50

74.46 488.85 282 1868 57.32 241.88 15,699.83 64,262.98

120.77 1,940.98 2938 26009 52.99 1,045.91 130,074.24 5,794,005.86

67.77 895.06 1578 7778 46.22 174.29 43,116.44 1,848,801.31

213.79 5,499.60 944 7410 92.92 2,261.71 5,124.91 37,583.21

120.87 3,237.89 743 4643 (14.53) 1,212.77 1,683.75 35,583.43

54.51 614.12 3868 38707 10.75 213.41 5,700.85 56,639.82

43.76 400.71 2724 24795 43.76 400.71 3,480.80 30,246.40

268.30 6,113.72 4812 46117 103.67 2,475.12 10,825.76 94,223.03

164.63 3,638.60 3467 29438 29.23 1,613.48 5,164.55 65,829.83

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

123.89 1,331.10 1750 23635 28.61 656.49 119,220.70 1,057,194.17

95.28 674.60 3620 19859 52.50 419.00 82,846.29 565,685.89

3,925.23 38,837.19 52666 446755 1,398.95 16,627.50 1,335,645.87 15,153,617.98

2,526.28 22,209.69 44980 331607 1,149.86 12,090.39 999,368.21 7,793,961.42
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

33.95 361.29 56 740

2.61 45.98 2 130

26.29 252.98 219 2502

0.93 21.22 12 231

26.29 252.98 219 2502 - - 0 0

0.93 21.22 12 231 - - 0 0

5.49 103.34 20 167

1.25 17.03 4 42

195.58 1,144.92 3607 27323

47.68 437.71 1540 13158

83.82 513.59 - 6436

20.43 187.59

279.40 1,658.51 3607 27323 - - 0 0

68.11 625.30 1540 13158 - - 0 0

33.00 54

7.10 43.93 27 117

0.35 18.85 6 76

7.10 76.93 27 171 - - 0 0

0.35 18.85 6 76 - - 0 0

4.95 39.07 217 1099 5.20 95367

43.31 811726

2.69 75.58 50 365 5773 184869

5.35 263.08 23 332

2.69 18.97 206 1199

5.38 94.55 256 1564 - - 0 0 5773 184869

5.35 263.08 23 332 - - 0 0 0 0

27.23 259.43 598 15455

32.80 196.22 2948 16665

389.79 2,846.10 5000 49021 - 5.20 0 95367 5773 184869

111.40 1,187.68 4535 30634 - 43.31 0 811726 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: HDFC ERGO General Insurance Company Limited

708.46 13,557.02 2,333 21,114 377.64 5,836.44 1,009,192 28,034,885

330.82 7,720.59 996 4,591 60.75 4,753.52 770,552 17,521,507

288.75 1,917.71 136 1,194 211.04 1,096.12 909,063 6,736,021

77.71 821.59 134 654 33.97 477.85 483,260 3,275,101

284.82 941.65 17 247 178.28 146.42 60,804 208,856

106.54 795.23 11 51 106.54 795.23 13,273 52,052

573.58 2,859.36 153 1,441 389.32 1,242.54 969,868 6,944,876

184.26 1,616.82 145 705 140.51 1,273.08 496,533 3,327,153

66.82 2,794.69 2 23 (49.35) 1,734.94 138,100 1,368,814

116.17 1,059.74 3 8 73.44 1,001.23 54,126 692,112

406.32 3,561.80 213 1,903 270.14 1,878.94 351,559 3,515,306

136.18 1,682.85 270 920 87.75 1,028.53 186,014 1,955,626

2,584.67 18,123.89 41,269 286,125 780.93 6,746.05 171,811 1,204,178

1,803.75 11,377.83 30,607 205,237 850.90 3,377.56 114,215 718,928

922.57 6,860.73 55,556 381,340 181.73 1,658.37

740.84 5,202.35 38,920 272,848 568.10 3,996.49

3,507.25 24,984.61 55,556 381,340 962.65 8,404.43 171,811 1,204,178

2,544.59 16,580.18 38,920 272,848 1,419.00 7,374.05 114,215 718,928

46.24 206.34 31 267 37.04 93.70 41,721 204,903

9.19 112.64 29 201 7.71 66.52 11,466 101,194

8.63 157.45 13 108 7.65 100.11 5,910 497,300

0.97 57.34 6 83 (2.67) 30.23 1,910 51,973

- 152.21 - 21 (5.90) 124.69 - 42,666

5.90 27.53 1 12 3.70 (3.57) 940 9,877

797.80 5,278.85 100 681 (176.68) 274.47 178,450 1,148,976

974.48 5,004.38 70 517 545.56 2,696.72 173,292 925,680

852.66 5,794.85 144 1,077 (137.88) 592.97 226,081 1,893,845

990.54 5,201.89 106 813 554.30 2,789.90 187,608 1,088,723

1,039.07 8,090.76 103,197 597,051 234.36 4,575.86 337,028 1,614,062

804.71 3,514.90 54,297 172,458 762.99 3,079.39 2,568,145 6,557,134

2,373.76 20,670.78 31,474 205,377 1,517.16 4,607.97 99,934 728,968

856.60 16,062.81 17,441 49,072 564.99 13,128.63 197,338 740,136

56.48 555.31 387 4,219 10.85 143.24 1,108,207 8,298,286

45.63 412.06 265 3,148 (7.31) (89.34) 1,143,376 7,820,635

2,430.24 21,226.09 31,861 209,596 1,528.01 4,751.21 1,208,141 9,027,254

902.23 16,474.88 17,706 52,220 557.69 13,039.28 1,340,714 8,560,771

- - - -

- - - - - - - -

- - - -

- - - - - - - -

(28.27) 708.84 2,598 14,670 (619.91) (4,228.66) (158,038) 522,152

591.63 4,937.50 2,777 12,289 411.26 4,092.34 201,749 3,896,568

9,556.12 83,578.02 196,057 1,228,215 2,954.99 24,788.67 4,253,742 54,125,372

6,601.14 58,789.35 115,220 516,852 4,067.69 38,431.32 5,919,656 44,318,523

58■ 



irda journal february 2011|

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

19.76 721.66 161 1,460 - -

54.79 464.57 31 147 - - - -

16.92 188.61 14 92 - -

0.06 134.65 2 63 - - - -

- 0.22 - 22 - - -

- - - - - - - -

16.92 188.83 14 114 - - - - - -

0.06 134.65 2 63 - - - - - -

- - - - - -

- - - - - - - -

7.61 187.54 19 226 - -

4.37 173.87 23 101 - - - -

248.39 1,613.05 4,484 28,665 - -

141.55 1,882.32 3,131 49,720 - - - -

115.90 828.95 6,505 45,697 - -

- - - - - - - -

364.29 2,442.00 6,505 45,697 - - - - - -

141.55 1,882.32 3,131 49,720 - - - - - -

- 11.55 - 19 - -

- 3.17 - 12 - - - -

- 35.84 - 2 - -

- 0.40 - 3 - - - -

- 18.51 - 3 - -

- - - - - - - -

25.42 248.24 10 33 - -

- 29.23 - 14 - - - -

25.42 314.14 10 57 - - - - - -

- 32.80 - 29 - - - - - -

106.04 671.33 18,626 74,559 - -

65.67 150.87 3,841 9,436 - - - -

66.81 2,896.12 1,479 10,053 - 58.13 - 53,279 115,474 691,545

884.14 1,848.41 216 1,423 - - - - 54,766 465,009

1.05 11.35 11 105 - - 10,387 134,746

(4.24) 13.14 3 181 - - - - 9,290 68,250

67.86 2,907.47 1,490 10,158 - 58.13 - 53,279 125,861 826,291

879.90 1,861.55 219 1,604 - - - - 64,056 533,259

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

7.45 44.14 1,009 4,584 - -

14.43 359.44 120 944 - - - -

615.35 7,477.11 27,834 136,855 - 58.13 - 53,279 125,861 826,291

1,160.77 5,060.07 7,367 62,044 - - - - 64,056 533,259
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: ICICI Lombard General Insurance Company Limited

1,014.87 23,600.49 1,995 16,599 (180.19) 948.25 2,103,937 43,354,053

1,195.06 22,652.25 1,775 17,514 (407.77) (2,225.80) 1,753,950 33,878,473

880.30 7,337.62 943 6,801 286.56 1,656.66 2,422,612 26,391,557

593.74 5,680.96 752 6,216 135.49 (1,042.31) 3,248,331 21,235,515

134.80 3,795.22 35 381 (579.95) (1,051.68) 136,876 2,125,147

714.75 4,846.90 28 407 (424.04) (5,683.06) 21,150 2,859,683

1015.10 11132.84 978 7182 -293.39 604.98 2559487.90 28516703.82

1308.49 10527.86 780 6623 -288.54 -6725.37 3269480.70 24095198.66

266.69 8,038.27 12 118 126.16 3,832.54 5,798,884 18,244,731

140.53 4,205.74 8 130 (242.68) 598.52 4,353,659 20,993,184

693.31 10,360.20 528 4,494 (415.12) (1,149.33) 499,078 8,448,133

1,108.43 11,509.53 484 4,497 (350.97) (2,939.61) 18,516 7,193,105

9,486.71 70,719.37 402,602 2,617,102 1,712.26 10,261.68 1,327,363 9,817,186

7,774.45 60,457.69 291,108 2,026,597 351.24 1,845.41 906,274 7,471,050

3,333.87 26,285.29 409,365 2,689,063 90.14 97.09

3,243.73 26,188.20 308,871 2,193,422 (564.18) (2,958.95)

12820.58 97004.66 409365 2689063 1802.40 10358.77 1327362.56 9817186.32

11018.19 86645.89 308871 2193422 -212.94 -1113.54 906273.73 7471050.12

149.44 1,281.59 397 3,647 57.01 505.75 18,577 180,996

92.44 775.84 380 2,439 5.37 15.09 14,495 120,347

2.73 46.45 7 97 1.37 4.43 2,425 20,027

1.36 42.02 4 96 (3.15) (11.90) 1,600 91,909

7.75 168.48 3 43 (0.41) 11.35 1,400 33,312

8.16 157.14 4 43 (20.73) (71.98) 1,025 45,965

859.30 6,381.59 108 1,135 49.91 (231.29) 302,046 1,352,355

809.39 6,612.89 113 1,139 250.27 1,178.01 304,148 1,682,450

1019.23 7878.11 515 4922 107.88 290.23 324448.03 1586690.35

911.35 7587.88 501 3717 231.76 1109.21 321268.75 1940670.35

583.44 6,633.75 32,924 206,123 68.01 647.22 987,603 15,088,284

515.43 5,986.53 11,358 105,153 28.78 (3,228.98) 4,251,164 17,989,635

8,112.82 91,463.32 22,275 186,106 3,252.19 40,726.53 369,364 7,273,670

4,860.63 50,736.79 22,965 203,592 321.25 (19,691.37) 185,420 2,515,899

315.25 4,539.01 38,783 320,511 46.85 333.78 801,862 8,084,514

268.40 4,205.22 21,361 214,121 (56.29) (131.86) 525,104.59 7,480,594

8428.07 96002.33 61058 506617 3299.04 41060.31 1171226.55 15358184.27

5129.04 54942.01 44326 417713 264.96 -19823.22 710524.96 9996493.25

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

86.04 1,568.22 1 31 (37.45) (382.41) 1,085 38,665

123.49 1,950.64 1 39 45.34 341.75 88 101,072

1,154.14 19,226.58 8,865 80,176 509.05 11,687.37 1,151,211 21,418,468

645.09 7,539.22 12,801 89,404 (26.88) 388.78 3,935,359 33,767,985

27081.48 281445.45 516241 3515325 4986.37 67897.91 15924322.25 161871098.17

22095.10 213547.54 380905 2838212 -958.96 -33618.27 19520284.51 157426866.79
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

- 0.00 - - - 0.00 - -

0.00 8.56 - 3 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 (0.18) - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 -0.18 0 0 0.00 0.00 0 0 0 0

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 4.74 - 33 - 0.00 - -

8.55 32.47 45 241 0.00 0.00 - -

852.86 7,532.36 - - - 0.00 - -

675.56 4,178.03 19,194 108,669 0.00 0.00 - -

431.07 4,160.87 25,326 224,834 - 0.00 - -

554.16 2,174.90 24,404 78,479 0.00 0.00 - -

1283.93 11693.23 25326 224834 0.00 0.00 0 0 0 0

1229.73 6352.93 24404 108669 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

-4 777.56 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

-3.62 777.56 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 965.32 - 8 0.00 0.00 - -

2077.86 28,179.25 113 2,960 36.92 663.59 12,202 225,970 792,253 15,381,794

611.30 9,695.79 391 3,096 0.00 33.24 - 27,637 273,931 6,481,237

1.52 127.74 68 3,285 - 0.00 - - 38,783 320,511

16.07 224.32 444 7,262 0.00 0.00 - - 21,361 214,121

2079.38 28306.99 181 6245 36.92 663.59 12202 225970 831036 15702305

627.37 9920.11 835 10358 0.00 33.24 0 27637 295292 6695358

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

1 33 15 473 - - - -

5 405 81 592 - - - -

3360.67 40815.74 25522 231585 36.92 663.59 12202 225970 831036 15702305

1871.14 17683.78 25365 119871 0.00 33.24 0 27637 295292 6695358
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Iffco Tokio General Insurance Company Limited

982.04 16709.11 6224 57436 256.72 982.04 5194940.99 88390056.91

1034.89 14956.29 6565 56173 496.02 1034.89 5474494.39 79117767.50

554.58 5941.79 953 7794 -253.03 554.58 4024420.23 43117998.86

464.37 4903.09 892 7566 -109.49 464.37 3369775.02 35580380.44

307.56 3668.80 45 303 -308.19 307.56 1995797.42 23807101.10

68.41 4792.60 46 244 -1315.31 68.41 443914.69 31099504.55

862.14 9610.59 998 8097 -561.22 862.14 6020217.65 66925099.96

532.77 9695.69 938 7810 -1424.79 532.77 3813689.71 66679884.98

125.26 2679.68 19 217 -7.70 125.26 828095.88 17715388.68

691.24 2448.75 63 242 476.78 691.24 4569815.94 16188739.90

420.45 4020.87 547 3831 2.39 420.45 34714.79 331985.86

474.28 6563.79 509 3919 -188.36 474.28 39159.53 541944.69

6021.94 41015.58 342547 2362158 352.65 6021.94 245059.30 1669103.69

4450.42 31000.21 303628 2008669 127.20 4450.42 181107.06 1261534.35

2565.76 18078.83 5112 37046 116.35 2565.76

2106.82 14116.55 5151 36613 161.30 2106.82

8587.71 59094.41 342547 2362158 468.99 8587.71 245059.30 1669103.69

6557.24 45116.76 303628 2008669 288.50 6557.24 181107.06 1261534.35

107.26 818.50 814 6416 -11.75 107.26 6687.02 51029.17

88 640 719 5417 38 87.62 5463 39926

26.74 590.91 5 109 7.66 26.74 127169.88 2809920.64

101 371 103 445 87 101.12 480834 1764990

7.25 146.21 8 108 -0.30 7.25 3930.26 79259.08

13 60 14 68 13 13.35 7236 39443

136.42 2907.28 136 1916 24.64 136.42 131950.63 2811992.97

74 2470 75 1091 -25 73.60 71187 2389431

277.67 4462.89 963 8549 20.24 277.67 269737.80 5752201.86

275.68 3542.33 911 7021 113.33 275.68 564719.58 4233789.23

319.49 1855.04 4405 30909 131.39 319.49 684981.78 3977153.84

160.24 1304.65 2476 19631 7.62 160.24 343543.30 2797129.39

752.01 11965.27 2794 20601 -2480.48 752.01 31732.28 504892.02

556.30 8446.33 4017 30674 -1407.41 556.30 23473.95 356405.30

16.84 175.76 2512 20960 -4.07 16.84 2802.51 29244.01

15.17 170.53 1903 15710 0.90 15.17 2779.21 31247.52

768.86 12141.03 5306 41561 -2484.55 768.86 34534.79 534136.03

571.47 8616.85 5920 46384 -1406.50 571.47 26253.17 387652.82

887.31 7903.81 6418 57438 -111.54 887.31 658775.36 5868095.70

668.35 6033.38 11171 88632 111.27 668.35 496211.92 4479417.81

13230.94 118477.42 367427 2570196 -2285.27 13230.94 13971058.33 191163222.53

10966.17 98278.50 332181 2238481 -1526.13 10966.17 15508994.61 175687860.68
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

18.36 211.88 759 6506

17.70 257.32 882 8814

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.90 30.26 14 145

566.72 4252.94 23371 233994

201.61 1949.11 0 0

768.33 6202.05 23371 233994 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 8 2 106

0 2 1 7

0 0 0 0

0 1 6 98

0.23 11.64 9 211 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

258.99 928.79 2939 12556 9.05 48.28 181093 936974

1.83 5600.89 45 296

0.00 0.00 0 0

1.83 5600.89 45 296 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

62.35 910.54 2077 16861 0.56 316.86 196 50713

1240.91 11779.27 61337 397718 38.84 452.03 192117 896277

1110.99 13896.05 29214 270569 9.61 365.14 181289 987687 0 0

1258.61 12036.59 62219 406532 38.84 452.03 192117 896277 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: National Insurance Company Limited

3330.04 39175.05 84129 448056 1338.91 9024.26

1991.13 30150.79 67412 367490 -317.79 2631.06

1544.52 11182.21 27491 152984 506.66 2176.60

1037.86 9005.61 25412 135339 100.04 -173.29

1430.86 6694.26 658 2592 -186.74 -1608.36

1617.60 8302.62 769 3104 156.91 3435.05

2975.38 17876.47 28149 155576 319.92 568.24 0.00 0.00

2655.46 17308.23 26181 138443 256.95 3261.76 0.00 0.00

33.01 1413.60 3 50 1.52 -1434.76

31.49 2848.36 4 79 -196.30 -572.95

1507.99 13365.12 12481 68628 187.22 3611.24

1320.77 9753.88 10841 55013 -28.91 -357.25

15762.33 115052.27 624589 2709270 5385.38 28666.59

10376.95 86385.68 419541 2195082 -795.50 -4837.66

7302.33 53875.43 178596 1052984 1182.85 3180.16

6119.48 50695.27 162418 899178 104.43 -856.20

23064.66 168927.70 624589 2709270 6568.23 31846.75 0.00 0.00

16496.43 137080.95 419541 2195082 -691.07 -5693.86 0.00 0.00

586.61 3458.10 5846 32478 167.56 918.80

419.05 2539.30 4219 24496 89.22 526.18

68.44 830.40 1649 7093 16.25 304.19

52.19 526.21 1084 5641 6.98 110.63

12.87 366.30 49 468 1.99 129.10

10.88 237.20 41 342 6.69 74.39

33.97 493.45 481 11496 -18.70 20.03

52.67 473.42 967 15155 10.59 -139.02

701.89 5148.25 8025 51535 167.10 1372.12 0.00 0.00

534.79 3776.13 6311 45634 113.48 572.18 0.00 0.00

484.88 8090.24 41697 390748 -46.09 2403.47

530.97 5686.77 45219 293490 87.00 1027.68

12970.56 95073.79 178429 1093676 5440.40 35468.46

7530.16 59605.33 124187 697276 2494.43 6237.19

65.33 269.13 1546 6905 2.44 1.98

62.89 267.15 1429 6758 9.02 9.16

13035.89 95342.92 179975 1100581 5442.84 35470.44 0.00 0.00

7593.05 59872.48 125616 704034 2503.45 6246.35 0.00 0.00

0.00 0

0.00 0

0.00 0

0.00 0

1830.40 27436.79 287148 2115639 -786.54 4774.35

2616.94 22662.44 301741 1289572 597.17 -355.00

46964.14 376776.14 1266196 7040083 13193.11 87636.11 0.00 0.00

33771.03 289140.03 1002866 5088837 2323.98 6759.97 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

231.66 1699.01 9418 44916 134.77 881.50

168.41 1426.60 7421 38413 152.78 907.51

8.00 123.69 367 2185 0.80 33.09

11.02 161.96 589 3915 6.14 76.39

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

8.00 123.69 367 2185 0.80 33.09

11.02 161.96 589 3915 6.14 76.39

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

6.97 249.12 241 3356 15.47 134.96

10.00 253.35 339 3200 27.46 168.42

1742.65 8689.59 97412 447117 548.66 3682.36

1097.11 6705.75 51429 300639 341.87 2586.23

879.21 5040.66 84264 286931 624.37 2450.72

719.65 4218.54 52417 202975 423.66 1831.43

2621.86 13730.25 97412 447117 1173.03 6133.08

1816.76 10924.29 52417 300639 765.53 4417.66

12.69 126.78 187 1608 1.44 29.08 10 223

11.46 126.98 169 1556 7.14 42.83 29 334

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.68 3.87 7 142 0.00 2.01 0 0

3.01 19.72 69 354 -9.35 0 0

13.37 130.65 194 1750 1.44 31.09 10 223

14.47 146.70 238 1910 -2.21 42.83 29 334

48.33 529.47 5249 104613 121.00 661.55 103417 356130

45.18 305.06 5019 52168 114.37 460.06 78194 242901

401.28 2193.10 35291 116658 764.10 3191.83 189471 593896

289.43 1290.00 21843 66448 509.33 1877.73 87351 275407

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

401.28 2193.10 35291 116658 764.10 3191.83 189471 593896

289.43 1290.00 21843 66448 509.33 1877.73 87351 275407

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

1028.44 5128.04 89047 388273 527.41 3581.85 4908 108420

987.38 3941.94 72415 271490 489.77 2848.80 3418 61661

4359.91 23783.33 237219 1108868 2738.02 14648.95 297806 1058669

3342.65 18449.90 160281 738183 2063.17 10799.40 168992 580303
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Raheja QBE General Insurance Company Limited

5.52 84.30 2 61 5.52 84.30 10750.00 106631.23

3.81 5.61 7 25 3.81 5.61 7752.40 11103.67

0.57 3.01 2 25 0.57 3.01 710.10 3570.12

0.03 0.49 2 16 0.03 0.49 18.75 717.73

0.00 0.00 0 0

0.00 0.00 0 0

0.57 3.01 2 25 0.57 3.01 710.10 3570.12

0.03 0.49 2 16 0.03 0.49 18.75 717.73

0.00 0.00 0 0

0.00 0.00 0 0

2.78 24.44 1 19 2.78 24.44 2997.95 18418.03

0.00 0.00 0 0

5.13 12.60 50 133 5.13 12.60 669.67 1856.84

1.62 8.85 17 86 1.62 8.85 232.59 1362.72

0.00 1.74 0 43 0.00 1.74

0.23 0.96 0 0.23 0.96

5.13 14.33 50 133 5.13 14.33 669.67 1856.84

1.86 9.81 17 86 1.86 9.81 232.59 1362.72

0.00 3.15 2 0.00 3.15 550.00

0.00 1.47 0 3 0.00 1.47

0.00 2.16 0 3 0.00 2.16 0.00 2500

0.00 1.54 0 2 0.00 1.54 0 1000

40.97 367.28 7 63 40.97 367.28 14041 149267

47.01 83.45 4 15 47.01 83.45 28571 46751

40.97 372.59 7 68 40.97 372.59 14040.65 152316.67

47.01 86.45 4 20 47.01 86.45 28570.86 47750.86

11.99 32.06 3 20 11.99 32.06 10261.00 47065.50

7.75 8.52 3 13 7.75 8.52 7727.50 9106.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

1.44 3.30 2 30 1.44 3.30 370.02 1813.16

0.07 0.14 1 5 0.07 0.14 125.00 170.25

68.40 534.03 67 356 68.40 534.03 39799.40 331671.54

60.53 111.02 34 165 60.53 111.02 44427.10 70211.23
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

27.47 27.47 4 4 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

10.79 11.01 1 1 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

38.26 38.48 5 5 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Reliance General Insurance Company Limited

708.67 7249.41 2440 26079 -259.09 -2576.54 1134051.02 9869657.93

967.76 9825.95 3166 25404 395.37 1350.78 1046134.44 17544165.70

100.78 1668.16 2248 16339 3.04 -415.45 297779.71 4328297.89

97.74 2083.61 2161 15746 48.71 -175.78 2199850.29 10927688.14

140.79 796.50 3 13 -900.24 -648.95 113057.40 357042.36

1041.03 1445.45 11 110 -826.52 -1206.53 803606.92 958233.85

241.57 2464.66 2251 16352 -897.19 -1064.40 410837.11 4685340.25

1138.76 3529.06 2172 15856 -777.80 -1382.31 3003457.21 11885921.99

92.90 4523.75 9 41 -674.25 2266.99 103325.00 317509.74

767.15 2256.76 30 109 700.78 1407.73 1668886.62 4907041.96

169.92 2843.64 289 3116 -340.56 -2636.15 244792.11 3514498.44

510.48 5479.79 480 3771 -986.09 -2168.17 763348.19 4943585.85

6419.24 44699.22 133515 904844 -1255.36 -19377.66 392069.73 2810308.04

7674.60 64076.88 183445 1397545 -94.17 10387.76 469368.06 3905887.86

2820.41 20698.62 135919 1063998 -655.81 -8105.65

3476.22 28804.27 189920 1478111 228.83 7731.26

9239.65 65397.84 135919 1063998 -1911.17 -27483.31 392069.73 2810308.04

11150.82 92881.15 189920 1478111 134.65 18119.02 469368.06 3905887.86

39.54 426.31 145 1845 47.67 -73.34 3642.65 41004.91

-8.13 499.65 298 2972 -59.89 -87.85 2916.14 58244.23

1.17 84.03 15 258 -68.75 -100.17 624.76 162763.21

69.92 184.20 19 319 -58.12 -93.69 47787.53 25115031.14

1.00 11.82 1 10 0.61 -39.80 1000.00 3325.00

0.39 51.62 2 69 -24.07 -23.46 127.50 8087.50

10.10 837.83 336 4123 5.35 90.82 4964.00 282628.80

4.75 747.01 26 220 -22.09 -352.05 2330.32 258252.67

51.81 1359.99 497 6236 -15.11 -122.49 10231.41 489721.92

66.92 1482.48 345 3580 -164.17 -557.05 53161.49 25439615.55

421.19 3657.95 6004 40878 -4.29 -149.63 2776775.46 9245739.10

425.48 3807.58 4303 40906 -12.75 -642.19 779272.58 10528945.28

1120.58 14816.47 8790 145570 -300.71 967.71 41751.28 425444.50

1421.29 13848.76 28972 278128 -197.39 -8150.38 78915.59 1669775.38

249.24 2639.09 49446 469449 -6.34 278.90 1941981.97 16397674.72

255.58 2360.19 50596 344757 75.15 219.07 20835471.45 135780950.61

1369.82 17455.56 58236 615019 -307.05 1246.62 1983733.25 16823119.22

1676.87 16208.94 79568 622885 -122.24 -7931.30 20914387.04 137450725.98

0 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0.00 0 0 0.00 0.00 0 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

206.77 2551.90 3474 41986 -100.46 -584.92 323154.82 5635479.09

307.23 3136.82 7132 52293 -289.82 -1196.64 541747.66 4185297.29

12502.30 107504.70 209119 1813705 -4509.19 -31103.83 7378969.91 53391373.73

17011.49 138608.53 287116 2242915 -1122.06 6999.88 29239763.27 220791187.45
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

1.97 332.82 82 840 0.00 0.00

55.83 672.78 123 1152 0.00 0.00

0.00 21.85 0 78 0.00 0.00

1.82 21.44 21 106 0.00 0.00

0.00 0.30 0 1 0.00 0.00

0.00 0.60 0 2 0.00 0.00

0.00 22.15 0 79 0.00 0.00 0 0 0 0

1.82 22.04 21 108 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.57 63.03 6 133 0.00 0.00

5.56 123.62 15 166 0.00 0.00

597.97 4117.92 9001 74373 0.00 0.00

611.92 7257.66 14616 131181 0.00 0.00

293.41 1984.19 9184 36612 0.00 0.00

336.74 2429.75 748 4969

891.38 6102.11 9184 74373 0.00 0.00 0 0 0 0

948.66 9687.41 14616 131181 0.00 0.00 0 0 0 0

0.19 10.20 0 49 0.00 0.00

0.83 13.71 9 108 0.00 0.00

0.00 1.09 0 3 0.00 0.00

0.00 2.87 0 2 0.00 0.00

0.00 0.27 0 1 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 0.98 0 104 0.00 0.00

0.00 4.00 0 2 0.00 0.00

0.19 12.54 0 157 0.00 0.00 0 0 0 0

0.83 20.58 9 112 0.00 0.00 0 0 0 0

0.26 42.55 75 3472 5.46 133.25 41492 503703

9.59 109.71 211 1765 232.73 938.44 74641 5583303

9.28 1118.72 149 2023 0.00

277.37 485.06 626 7431 0.00 0.00

1.02 104.83 0 27763 0.00

10.82 80.89 3245 16452 0.00 0.00

10.30 1223.55 149 29786 0.00 0.00 0 0 0 0

288.20 565.95 3871 23883 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0

0 0.00 0 0 0 0.00

0.00 0.00 0 0

6.57 73.38 206 3365 4.17 56.62 209 6297

9.70 85.09 628 3691 6.49 75.66 432 33011

911.24 7872.13 9702 112205 9.63 189.87 41701 510000 0 0

1320.19 11287.20 19494 162058 239.22 1014.11 75073 5616314 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

215.77 3556.49 2141 21575 -20.41 505.09 369081.49 5607259.72

236.18 3051.40 2454 22078 -115.45 -1210.63 284216.69 4633999.30

234.63 1608.77 3707 23714 120.80 187.68 385540.71 3878783.05

113.83 1421.09 2535 22332 -17.91 32.45 191359.70 3412315.77

0.00 0.00 0 0 0.00 -6.60 0.00 0.00

0.00 6.60 0 0 0.00 6.60 0.00 0.00

234.63 1608.77 3707 23714 120.80 181.07 385540.71 3878783.05

113.83 1427.70 2535 22332 -17.91 39.06 191359.70 3412315.77

0.00

0.00

287.12 2390.42 77 991 93.31 -80.48 36947.87 932433.46

193.81 2470.90 121 1370 -49.45 -138.95 66177.74 824055.17

5592.05 38689.23 77846 539307 2255.84 8511.49 284373.01 2042971.66

3336.21 30177.74 52161 461657 -209.00 3854.72 180513.48 1615276.02

1313.72 10130.54 443 3593 334.27 1288.32

979.46 8842.22 725 6058 40.97 2230.93

6905.78 48819.77 77846 539307 2590.10 9799.81 284373.01 2042971.66

4315.67 39019.96 52161 461657 -168.02 6085.65 180513.48 1615276.02

6.19 156.90 23 322 -3.23 -12.61 513.60 17388.50

9.41 169.51 36 431 -19.96 -116.71 1104.60 21784.88

17.57 719.71 28 274 -48.73 175.25 8569.72 115661.74

66.30 544.46 26 247 50.24 349.13 12481.42 128988.77

2.36 167.64 2 38 1.74 16.55 2783.89 39532.28

0.62 151.10 1 33 0.00 95.29 50.00 33250.65

26.12 1044.25 53 634 -50.22 179.18 11867.22 172582.52

76.33 865.07 63 711 30.28 327.71 13636.02 184024.30

441.99 2641.04 5647 46960 252.38 726.09 4548776.27 19835177.96

189.61 1914.96 3132 54027 -18.68 -10.29 217685.35 2269929.61

1064.31 11228.56 16652 146425 103.96 3269.48 168921.88 1142179.65

960.35 7959.08 20521 166780 -32.23 -70.21 134714.00 1302966.90

1064.31 11228.56 16652 146425 103.96 3269.48 168921.88 1142179.65

960.35 7959.08 20521 166780 -32.23 -70.21 134714.00 1302966.90

653.28 2555.29 96427 419675 200.26 759.07 3799988.76 14281453.53

453.02 1796.22 8381 21617 333.05 782.90 2795449.99 7835269.80

9828.99 73844.60 202550 1199281 3290.19 15339.31 9605497.21 47892841.56

6538.80 58505.29 89368 750572 -38.41 5805.24 3883752.96 22077836.87
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

11.31 75.64 281 2513

10.06 84.96 443 3126

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.26 6.11 1 24

1.53 1.53 3 3

662.60 3363.66 14045 43680

207.50 3744.06 2156 51027

662.60 3363.66 14045 43680 0.00 0.00 0 0

207.50 3744.06 2156 51027 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

54.16 464.71 27005 286560 0.92 8.03 1190 23034

17.11 152.79 5576 11196 0.88 7.82 2604 27886

908.06 4377.01 26504 114997 448.64 2261.13 129614 629370 39126 381322

209.70 1325.51 3419 22458 0.20 0.99 228 1107 44683 442984

908.06 4377.01 26504 114997 448.64 2261.13 129614 629370 39126 381322

209.70 1325.51 3419 22458 0.20 0.99 228 1107 44683 442984

161.29 1149.66 2394 16896 0.00 0.00 0 0

55.13 525.01 1191 9628 0.00 0.00 0 0

1797.69 9436.79 70230 464670 449.56 2269.16 130804 652404 39126 381322

501.03 5833.85 12788 97438 1.08 8.81 2832 28993 44683 442984
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: SBI General Insurance Company Limited

106.28 315.03 598 1074 106.28 315.03 75386.26 349386.48

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 325.78 0 26 0.00 325.78 0.00 84152.97

29.91 69.20 4 6 29.91 69.20 7985.77 16209.12

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 455.73 0 3 0.00 455.73 0.00 39698.71

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

1.96 15.03 18 81 1.96 15.03 8211.34 182252.89

138.15 1180.77 620 1190 138.15 1180.77 91583.37 671700.17

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Shriram General Insurance Company Limited

9.91 207.81 112 737 0.44 121.07 14092.26 303998.71

9.47 86.74 47 289 6.18 73.52 9351.69 88442.89

1.00 15.26 57 282 1.00 15.26 1349.88 16168.10

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

1.00 15.26 57 282 1.00 15.26 1349.88 16168.10

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

12.60 113.42 44 222 -14.82 47.48 19435.19 108002.34

27.42 65.94 17 57 14.11 46.49 21181.13 58266.25

3478.14 23400.75 104859 624342 1699.59 13220.81 263475.98 1806268.28

1778.55 10179.94 57585 320894 923.65 8273.12 143479.38 765474.88

3066.01 21272.09 106011 698097 1200.98 10658.50

1865.03 10613.59 61492 332398 1020.44 8800.54

6544.15 44672.84 106011 698097 2900.57 23879.31 263475.98 1806268.28

3643.58 20793.53 61492 332398 1944.09 17073.66 143479.38 765474.88

0.97 14.48 3 67 0.08 4.64 7.75 180.50

0.89 9.84 2 30 -1.13 6.23 2.25 96.13

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.33 14.61 15 63 0.25 13.50 134 9689.82

0.08 1.11 4 23 0.06 0.54 42.00 373.00

1.30 29.09 18 130 0.33 18.14 141.26 9870.32

0.97 10.95 6 53 -1.07 6.77 44.25 469.13

115.45 171.59 836 10055 103.78 52.50 166733.51 217228.20

11.67 119.09 731 11241 11.67 119.09 27908.97 130690.44

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

90.26 112.57 102 913 87.66 91.23 163079.77 207586.34

2.60 21.34 138 1462 2.60 21.34 2419.68 8781.48

6774.67 45322.58 107180 710436 3078.96 24224.99 628307.85 2669122.29

3695.71 21097.59 62431 345500 1977.58 17340.87 204385.10 1052125.07
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

222.15 1377.30 7190 40598 0.00 0.00 0 0

123.91 473.58 5108 15644 0.00 0.00 0 0

157.39 1043.99 7214 40977 0.00 0.00 0 0

101.90 396.97 5587 16884 0.00 0.00 0 0

379.54 2421.29 7214 40977 0.00 0.00 0 0

225.81 870.55 5587 16884 0.00 0.00 0 0

0 0 0 0 0 0.00 0 8

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 8

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 1

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

379.54 2421.29 7214 40977 0.00 0.00 0 9 0 0

225.81 870.55 5587 16884 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Tata AIG General Insurance Company Limited

911 14,767 6,591 79,223 - 7,721,782 109,037,774

726 12,153 24,906 111,118 - - 5,132,743 204,026,661

1,185 10,348 2,060 14,110 - 359,851 7,161,040

797 7,789 1,837 16,016 - - 348,272 7,754,361

- - - - - - -

- - - - - - - -

1,185 10,348 2,060 14,110 - - 359,851 7,161,040

797 7,789 1,837 16,016 - - 348,272 7,754,361

- - - - - -

- - - - - - - -

181 3,080 108 653 - 1,403,950 11,038,397

246 2,958 84 626 - - 610,387 7,764,061

2,998 20,597 73,388 493,358 - 157,692 1,166,649

1,562 11,995 32,960 237,004 - - 79,077 634,049

506 3,509 73,388 493,358 - -

250 2,034 32,960 237,004 - - - -

3,504 24,105 73,388 493,358 - - 157,692 1,166,649

1,812 14,029 32,960 237,004 - - 79,077 634,049

86 680 7 139 - 25,143 200,384

344 463 11 103 - - 2,428 87,845

84 2,000 33 382 - 236,858 3,027,053

273 1,923 41 282 - - 174,671 1,027,627

28 387 6 125 - 45,822 7,081,379

28 362 17 214 - - 109,981 2,871,797

681 5,789 497 4,345 - 191,769 2,298,644

404 6,200 359 2,638 - - 457,342 2,868,022

879 8,856 543 4,991 - - 499,591 12,607,461

1,048 8,948 428 3,237 - - 744,422 6,855,291

941 8,529 6,110 62,561 - 506,552 5,736,743

678 6,592 3,538 58,043 - - 217,617 3,790,282

- 1,250 - - - - -

- - - - - - - -

919 6,852 24,775 233,764 - 2,889,909 27,009,687

465 4,777 25,628 188,251 - - 3,318,658 22,817,042

919 8,102 24,775 233,764 - - 2,889,909 27,009,687

465 4,777 25,628 188,251 - - 3,318,658 22,817,042

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

199 1,559 4,794 33,117 - 5,407 65,195

144 1,055 56 1,398 - - 4,251 122,711

8,719 79,345 118,369 921,777 - - 13,544,736 173,822,946

5,914 58,300 89,437 615,693 - - 10,455,426 253,764,458
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

78 723 59 539 - -

98 519 79 612 - - - -

71 635 54 406 - -

20 183 13 161 - - - -

- - - - - -

- - - - - - - -

71 635 54 406 - - - - - -

20 183 13 161 - - - - - -

- - - - - -

- - - - - - - -

12 63 2 15 - -

0 20 3 17 - - - -

227 1,467 5,338 36,721 - -

377 910 6,673 17,665 - - - -

- - - - - -

- - - - - - - -

227 1,467 5,338 36,721 - - - - - -

377 910 6,673 17,665 - - - - - -

1 7 1 6 - -

1 3 1 2 - - - -

12 262 19 166 - -

7 109 13 120 - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

13 269 20 172 - - - - - -

8 111 14 122 - - - - - -

25 442 612 5,611 0 2 194 13,337

10 93 115 1,774 1 9 12,648 59,776

- - - - - -

- - - - - - - -

6 1,271 53 656 - -

2 13 74 386 - - - -

6 1,271 53 656 - - - - - -

2 13 74 386 - - - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

90 512 4,253 26,061 - -

55 146 455 2,795 - - - -

521 5,383 10,391 70,181 0 2 194 13,337 - -

570 1,996 7,426 23,532 1 9 12,648 59,776 - -
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The New India Assurance Company Limited

6132.00 76476.17 67879 603535 1037.84 11680.97 707083866.96 1429986576.28

5094.16 64795.20 70523 619326 631185287.73 1782178539.16

1987.16 17172.70 17924 189169 534.77 3944.05 8028124.50 81390594.81

1452.39 13228.65 22425 185331 470697706.52 869557581.88

3336.24 19035.63 2071 8927 -414.58 1928.30 1137387.20 20302895.91

3750.82 17107.33 872 8389 6124397.65 18936491.66

5323.40 36208.33 19995 198096 120.19 5872.35 9165511.70 101693490.72

5203.21 30335.98 23297 193720 0.00 0.00 476822104.17 888494073.54

227.18 4560.72 178 678 269.22 683.94 53929.42 8643355.98

-42.04 3876.78 50 361 -1131015.95 2140138.43

2354.29 20883.85 5479 45263 1009.39 2377.94 207730023.38 481940949.55

1344.90 18505.91 10208 49824 34922114.50 232089392.81

11258.41 84443.83 460985 3430650 2107.83 8896.88 1848406.81 19456293.21

9150.58 75546.95 486991 3386423 15488913.35 30847201.13

7765.56 59949.37 403795 2738146 948.59 3055.76

6816.97 56893.61 137178 1891841

19023.97 144393.20 460985 3430650 3056.42 11952.64 1848406.81 19456293.21

15967.55 132440.56 486991 3386423 0.00 0.00 15488913.35 30847201.13

350 3414 9601 51282 46.75 1040.84 41858.65 666949

304 2373 32598 77685 4069961.78 4621120

-9 38 -21 610 -82.95 -104.67 37497.70 564396

74 142 -171 3162 524192.69 1125261

25 360 605 730 165.96 133.13 37227.24 272593

-141 227 -4 139 -92983.16 190019

784 6722 1805 34712 101.82 807.24 202648.47 4485202

683 5915 4831 30883 479771.84 2286206

1150.52 10534.08 11990 87334 231.58 1876.54 319232.06 5989141.20

918.94 8657.54 37254 111869 0.00 0.00 4980943.15 8222606.61

879.76 8269.16 40266 369343 262.77 1490.72 1013847.49 55252601.96

616.99 6778.44 30687 339092 -348360126.56 64188920302.21

10186.45 134044.61 78048 806522 937.49 35213.38 18432827.73 426176832.83

9248.96 98831.23 50368 756978 48286601.58 133979585.18

68.00 966.44 4454 41851 -8.87 -104.32 7683.59 214581.56

76.87 1070.76 6283 41565 1159677.08 2960639.66

10254.45 135011.05 82502 848373 928.62 35109.06 18440511.32 426391414.39

9325.83 99901.99 56651 798543 0.00 0.00 49446278.66 136940224.84

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 2.72 0 53 10.52 4.90 0.00 6.25

-10.52 -2.18 -3 13 -14260.00 9.90

3264.85 31137.87 -3625 817110 235.56 3232.76 39844701.28 245328361.17

3029.29 27905.11 90571 894289 10770789.95 196743778.44

48610.42 467477.15 685649 6400382 7162.11 74281.82 985500030.42 2774682190.71

41448.31 393195.33 806232 6393447 0.00 0.00 874111029.00 67466576267.07
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

544.93 3350.00 13093 66370 206.75 2585.63

349.62 3646.87 4106 56199 157.06 1579.26

67.17 641.69 1599 7131 67.49 521.70

-56.46 379.18 1027 5616 -26.52 349.34

1.67 23.56 145 313 0.88 51.02

-6.24 10.13 17 140 -5.71 11.56

68.84 665.25 1744 7444 68.37 572.72 0 0

-62.70 389.31 1044 5756 -32.23 360.90 0 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0 0

85.39 676.57 801 3384 35.48 546.53 0

59.96 759.83 486 3743 38.32 412.66 0 0

882.76 4816.29 24769 230034 666.34 4143.55 1889 16558

741.60 5915.23 23741 235987 290.41 3303.56 1004 10567

344.01 3033.80 18183 184602 433.77 2707.79 74215 84866

429.33 3173.22 5419 100003 435.46 2402.61 70880 93385

1226.77 7850.09 24769 230034 1100.11 6851.34 76104 101424

1170.93 9088.45 23741 235987 725.87 5706.17 71884 103952

5 355 117 3237 48 295 2632 14590

64 271 2452 4948 50 191 2935 12879

6 7 1 8 7 17 259 259

3 6 22 170 1 3 -261 0

2 20 -4 0 4 40 0 0

19 22 5 6 27 27 -121 0

30 341 743 4259 17 154 -2 621

31 205 857 4003 22 99 -62 6

43.72 723.12 857 7504 75.44 507.07 2889 15470

116.46 503.25 3336 9127 99.96 320.25 2491 12885

69.68 470.07 9465 33586 51.19 467.66 38250 251125

103.43 1041.38 2674 22937 137.80 1015.04 14376 440394

137.46 5245.22 13960 102273 982.59 5048.37 408293 2590097 313797 4298747

306.18 1686.74 3324 44492 922.70 1807.26 2122007 12617617 -191229 2067491

-11.04 70.95 112 2023 5.56 78.32 564 5823 304 29523

14.90 38.68 7 908 4.57 22.94 487 12710 13571 38479

126.42 5316.17 14072 104296 988.15 5126.69 408857 2595920 314101 4328270

321.08 1725.42 3331 45400 927.27 1830.20 2122494 12630327 -177658 2105970

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

826.19 7070.68 9067 183924 473.77 2184.60 44241 141134

559.10 4501.31 27656 247352 29.28 1506.80 20832 5291330

2991.94 26121.95 73868 636542 2999.26 18842.24 570341 3105073

2617.88 21655.82 66374 626501 2083.33 12731.28 2232077 18478888
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The Oriental Insurance Company Limited

3527.39 47802.32 36950 342505 701.15 6944.50 7286967.63 112648823.32

2826.24 40857.82 37215 321657

1816.22 15393.72 14469 119964 438.66 3645.66 6838750.35 49167183.13

1377.56 11748.06 18705 153479

1558.19 15224.07 374 3378 -376.97 2012.27 233339.44 3957156.17

1935.16 13211.80 236 3349

3374.41 30617.79 14843 123342 61.69 5657.93 7072089.79 53124339.30

3312.72 24959.86 18941 156828

1566.85 5104.64 32 260 1333.22 -1640.27 182788.82 12610343.13

233.63 6744.91 35 269

1933.81 18000.80 3491 27825 170.46 2437.30 2016844.57 16399356.46

1763.35 15563.50 2753 27093

7887.12 61903.54 469695 3370925 1275.28 6621.92 520137.96 4110545.97

6611.84 55281.62 360099 2686970

6385.16 51231.46 627805 4635306 463.78 4066.43 0.00 0.00

5921.38 47165.03 494380 6666344

14272.28 113135.00 627805 4635306 1739.06 10688.35 520137.96 4110545.97

12533.22 102446.65 494380 6666344

558.25 4559.48 4702 40860 343.56 1044.05 7370.46 72763.28

214.69 3515.43 4370 38137

5.63 66.00 17 267 1.46 5.89 440019.12 10232940.86

4.17 60.11 33 301

6.71 315.08 9 98 -6.11 -82.60 38216.50 2176573.07

12.82 397.68 12 99

225.00 1929.02 2174 19442 -26.57 -1587.15 1276872.29 9103241.27

251.57 3516.17 1807 18418

795.59 6869.58 6902 60667 312.34 -619.81 1762478.37 21585518.48

483.25 7489.39 6222 56955

654.72 8994.76 74295 686884 438.90 1545.06 2876742.29 17452577.38

215.82 7449.70 76392 696155

6917.56 78793.58 59661 541489 -1391.62 12992.84 310988.08 2920175.90

8309.18 65800.74 48970 435419

43.24 557.83 1426 16948 36.82 -18.87 124213.42 1658802.37

6.42 576.70 1208 17868

6960.80 79351.41 61087 558437 -1354.80 12973.97 435201.50 4578978.27

8315.60 66377.44 50178 453287

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

4747.56 34730.11 76864 707553 940.39 3471.54 5067283.26 1079055148.14

3807.17 31258.57 87538 715810

37833.41 344606.41 902269 7142779 4342.41 41458.57 27220534.19 1321565630.45

33491.00 303147.84 773654 9094398 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

352.78 2511.42 6752 57884 658.28 14832.22 0 0 0 0

161.16 1397.56 4384 33366 0.00 0.00 0 0 0 0

67.73 552.01 737 5603 366.62 3549.54 0 0 0 0

28.62 217.50 636 3583 0.00 0.00 0 0 0 0

15.38 99.67 146 1364 280.56 2126.25 0 0 0 0

0.38 6.73 39 374 0.00 0.00 0 0 0 0

83.11 651.68 883 6967 647.18 5675.79 0 0 0 0

29.00 224.23 675 3957 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

93.53 724.09 475 3779 551.00 3726.03 0 0 0 0

29.12 321.54 262 1872 0.00 0.00 0 0 0 0

1427.53 10807.02 81690 573119 2333.47 18062.75 0 0 0 0

810.85 5681.04 42639 279168 137.00 5681.04 0 0 0 0

1278.99 9720.31 112613 806287 1791.33 14418.47 2983 2406840 77700 6311669

712.24 4862.01 58159 382621 139.37 4862.01 1929 49183 15216 335456

2706.52 20527.33 112613 806287 4124.80 32481.22 2983 2406840 77700 6311669

1523.09 10543.05 58159 382621 276.37 10543.05 0 49183 15216 335456

65.77 566.75 758 6874 166.92 1218.28 1724 118631 2286 620107

37.15 213.04 440 3329 6.41 213.04 655 6852 1452 9469

2.27 5.06 3 17 0.05 12.57 0 0 0 0

2.13 2.72 1 9 0.00 0.00 0 0 0 0

0.00 9.13 0 4 4.05 79.32 0 0 0 0

0.00 0.54 0 1 0.00 0.00 0 0 0 0

12.51 134.81 193 1608 82.00 836.94 154 1130 10309 15343

3.14 58.95 77 657 1.73 58.54 0 0 0 0

80.55 715.75 954 8503 253.02 2147.11 1878 119761 12595 635450

42.42 275.25 518 3996 8.14 271.58 655 6852 1452 9469

183.30 939.88 15781 151463 234.09 2893.44 22329 1129328 -130295 3233587

65.09 407.44 9557 70729 13.26 407.44 1 1 420 420

189.95 1703.40 3466 32298 1402.34 13579.51 47569 2105067 64837 4459552

74.45 841.23 1393 11440 41.11 841.23 0 0 0 0

2.34 19.87 80 528 8.52 145.58 9107 9953 9286 14011

0.20 6.17 15 167 0.44 6.17 0 0 0 0

192.29 1723.27 3546 32826 1410.86 13725.09 56676 2115020 74123 4473563

74.65 847.40 1408 11607 41.55 847.40 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

648.31 8545.80 24399 219315 833.41 8252.41 22970 590117 28961 4672531

5362.68 8893.83 19910 142403 77.37 8893.83 762 18146 8102 175276

4340.39 36339.22 165403 1287024 8712.64 83733.31 106836 6361066 63084 19326800

7287.21 22910.30 94873 650551 416.69 20963.30 1418 74182 25190 520621
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: United India Insurance Company Limited

5127.00 54464.00 64195 578373 592.00 9592.00 8196643 87145217

4535.00 44872.00 62194 523051 544.00 5514.00 7290997 72119690

2546.00 18761.00 21417 212401 597.00 3589.84 5399788 39798045

1949.00 15171.16 24108 195333 659.00 2332.16 4261972 33179017

4739.00 15907.00 1359 15197 114.00 2500.04 1704676 5719617

4625.00 13406.96 1162 8896 801.00 4448.96 1490493 4320745

7285.00 34668.00 22776 227598 711.00 6089.88 7104464 45517662

6574.00 28578.12 25270 204229 1460.00 6781.12 5752466 37499762

27.00 448.00 39 509 27.00 100.52 4051 67217

0.00 347.48 0 225 -91.72 -845.40 0 51121

3055.00 25044.00 14866 93859 1041.00 7655.32 1316810 10801148

2014.00 17388.68 13052 90275 -294.00 1861.68 892295 7703948

9840.00 71299.00 464975 3522751 2077.00 5492.15 1396244 10116950

7763.00 65806.85 456636 3320188 574.00 8142.85 967292 8199707

7504.00 60814.00 724202 5702260 922.00 12627.40 0

6582.00 48186.60 174600 3984572 1647.00 6434.60 0

17344.00 132113.00 724202 5702260 2999.00 18119.55 1396244 10116950

14345.00 113993.45 456636 3984572 2221.00 14577.45 967292 8199707

131.02 3525.35 903 47706 -270.36 518.87 0 0

401.38 3006.48 4964 41538 122.71 91.85 0 0

2.20 816.76 36 4048 12.25 364.35 373 142144

-10.05 452.41 450 417 -79.42 -106.38 -1703 78538

1.77 479.30 13 1148 -11.25 240.27 352 95367

13.02 239.03 204 1627 -25.11 -17.51 2702 49603

28.01 1890.59 228 13995 -226.59 328.51 8522 575192

254.60 1562.08 320 18939 134.44 206.74 75996 466269

163.00 6712.00 1180 66897 -495.95 1452.00 9247 812702

658.95 5260.00 5938 62521 152.62 174.70 76994 594410

1335.00 7827.00 33748 368508 703.25 1335.97 4395785 25773407

631.75 6491.03 32164 382457 6.29 1763.07 2279143 23417494

11098.72 99744.06 156818 991110 3093.13 28125.60 1533126 13778183

8005.59 71618.46 131460 884198 2949.02 21782.21 1290354 11543575

739.28 6453.95 702 77199 6.28 1148.24 217499 1898844

733.00 5305.71 636 84707 138.57 1430.96 216608 1567838

11838.00 106198.00 157520 1068310 3099.41 29273.83 1750625 15677027

8738.59 76924.17 132096 968905 3087.59 23213.17 1506961 13111414

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

4648.00 37091.00 185201 1321996 1066.85 3430.19 896000 7150049

3581.15 33660.81 156620 1223872 31.66 -1265.05 667605 6298487

50822.00 404565.00 1203727 9428309 9743.56 77049.26 25069869 203061378

41078.44 327515.74 883970 7440107 7117.44 51774.74 19433753 168996032
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

360.47 4308.32 10264 82712 0.00 0.00 0 0

455.00 3641.85 11450 85664 152.60 1220.80 345 2763

100.53 592.83 2886 16361 0.00 0.00 0 0

65.98 527.84 1964 15714 65.05 520.38 65 524

4.93 55.42 144 1367 0.00 0.00 0 0

6.25 50.01 114 913 2.18 17.43 13 104

105.46 648.25 3030 17727 0.00 0.00 0 0

72.23 577.85 2078 16627 67.23 537.81 78 628

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

196.98 1604.64 1911 10918 0.00 0.00 16 16

138.17 1105.35 1198 9591 61.59 492.71 65 521

2397.20 16686.75 67990 487776 0.00 0.00 0 0

2252.71 18021.67 65916 493150 276.19 2209.53 1538 12304

1066.32 12159.66 116306 777073 0.00 0.00 0 0

1184.75 9477.97 81369 608769 172.09 1376.70 1037 8296

3463.52 28846.40 116306 777073 0.00 0.00 0 0

3437.46 27499.64 81369 608769 448.28 3586.23 2575 20600

23.16 269.83 697 5301 19.10 131.50 411 859

40.37 322.94 716 5729 11.01 88.07 104 829

2.28 30.25 76 621 0.00 0.00 0 0

2.79 22.30 72 577 1.12 8.96 9 79

0.11 2.85 1 30 0.00 0.00 0 0

1.11 8.89 3 19 0.30 2.38 10 79

10.46 83.75 304 1413 0.00 5.71 0 0

14.80 118.39 231 1854 1.84 14.72 0 1

36.01 386.68 1077 7364 19.10 137.21 411 859

59.07 472.52 1022 8179 14.27 114.13 123 988

47.91 4388.05 3904 35642 43.53 2479.86 24042 134613

245.83 1966.65 4100 32809 274.68 2197.45 7518 60147

562.33 5604.95 8185 81053 2303.01 9217.47 9393 4778899 330508 1995326

371.98 2975.86 7778 62225 690.73 5525.81 76895 615159 238397 1417748

7.45 255.72 172 3588 0.00 5.94 0 8125 2134 11893

26.83 214.67 523 4184 9.81 78.45 74 589 1406 9018

569.78 5860.67 8357 84641 2303.01 9223.41 9393 4787024 332642 2007219

398.81 3190.53 8301 66409 700.54 5604.26 76969 615748 239803 1426766

0.00 0.00 0 0 0.00 0.00 -7736 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 3 0 0 0

1416.88 11741.67 88277 335864 169.87 4707.68 58769 214206

1355.24 10841.91 65396 501372 577.71 4621.67 25571 204575 0 0

6197.01 57784.68 233127 1351942 2535.52 16548.16 84896 5136718 332642 2007219

6161.81 49296.30 174914 1329420 2296.90 18375.06 113247 905970 239803 1426766
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Universal Sompo General Insurance Company Limited

441.97 3410.65 7733 61303 10.83 939.58 489021.30 4045303.41

431.14 2471.07 9386 59022 387.23 2371.89 392310.79 2760857.47

27.18 347.79 71 804 19.30 77.16 50185.76 2397556.11

7.88 270.63 74 584 7.32 247.95 86203.89 1518408.89

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

27.18 347.79 71 804 19.30 77.16 50185.76 2397556.11

7.88 270.63 74 584 7.32 247.95 86203.89 1518408.89

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

51.60 379.70 93 684 22.69 124.41 51673.95 227019.47

28.91 255.30 879 1334 28.08 253.79 22649.69 248454.71

821.29 8300.78 29526 293061 262.60 5770.57 55991.41 545640.64

558.69 2530.21 21033 82823 548.74 2515.25 65025.98 268283.34

205.33 2403.24 65.66 2026.97

139.67 376.26 0 0 139.67 376.26

1026.62 10704.02 29526 293061 328.26 7797.55 55991.41 545640.64

698.36 2906.47 21033 82823 688.41 2891.51 65025.98 268283.34

25.92 77 66 482 23.85 51.58 3255 8328

2.08 25.17 28 141 1.12 24.02 118.36 3084.27

0.00 4.27 0 4 0.00 -1.74 0 5900

0.00 6.01 0 7 0.00 6.01 0.00 5005.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

7.03 38.87 16 46 7.03 28.02 3337 37516

0.00 10.85 0 30 0.00 10.85 0 5774

32.95 119.88 82 532 30.88 77.86 6591.95 51743.77

2.08 42.03 28 178 1.12 40.88 118.36 13863.47

32.17 275.99 620 4157 -213.87 -663.37 97177.75 1841602.14

246.04 939.36 839 2057 244.00 889.26 2423312.12 10656208.38

166.69 1441.25 5904 21154 -33.07 399.83 10001.20 88762.96

199.77 1041.42 7900 17921 199.59 1023.85 10821.55 76331.75

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

166.69 1441.25 5904 21154 -33.07 399.83 10001.20 88762.96

199.77 1041.42 7900 17921 199.59 1023.85 10821.55 76331.75

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

295.70 2143.89 11940 92271 -53.37 206.32 133505.91 1127616.01

349.07 1937.57 18164 90112 317.26 1895.77 134238.69 1003343.79

2074.88 18823.18 55969 473966 111.65 8959.34 894149.23 10325244.51

1963.23 9863.84 58303 254031 1872.99 9614.89 3134681.07 16545751.79
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

124.04 911.99 4173 33837 0 0.00 0 0

121.46 775.97 4838 28658 0 0.00 0 0

124.04 911.99 4173 33837 0.00 0.00 0 0 0 0

121.46 775.97 4838 28658 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Agriculture Insurance Company of India Limited

11192.7 124801.9 60766 430117 -645.9 12028.3 389663.2 3419222.0

11838.6 112773.58 58731 401706 4606.9 58704.1 346879.2 3230411.2

11192.7 124801.9 60766 430117 -645.9 12028.3 389663.2 3419222.0

11838.6 112773.58 58731 401706 4606.9 58704.1 346879.2 3230411.2

86■ 



irda journal february 2011|

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

11192.7 124801.9 60766 430117 1591376 15575428

11838.6 112773.58 58731 401706 1792470 16880764

11192.7 124801.9 60766 430117 1591376 15575428

11838.6 112773.58 58731 401706 1792470 16880764
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Apollo Munich Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

47.84 403.60 2404 17437 47.84 403.60 30752.50 233457.13

28.16 264.48 1325 11372 28.16 264.48 57664.03 844750.48

1989.38 11291.94 42660 273380 1989.38 11291.94 43904.25 391152.67

1134.06 6174.50 20762 71070 1134.06 6174.50 123124.67 637312.10

28.58 341.37 2212 18491 28.58 341.37 181816.91 1500592.34

24.57 342.37 854 16800 24.57 342.37 111695.50 1317782.00

2017.96 11633.31 44872 291871 2017.96 11633.31 225721.16 1891745.00

1158.63 6516.86 21616 87870 1158.63 6516.86 234820.17 1955094.10

49.04 398.98 48696 370793 49.04 398.98 243480.00 1853965.00

36.41 273.50 36098 271298 36.41 273.50 180286.00 1356026.00

2114.85 12435.89 95972 680101 2114.85 12435.89 499953.66 3979167.13

1223.20 7054.85 59039 370540 1223.20 7054.85 472770.20 4155870.58
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

3.71 15.23 2203 11426 0.29 3.12 1843 11010

0.06 0.19 469 1518 0.45 2.36 614 1816

133.69 792.80 4104 30094 0.00 45.85 0 9689 82151 533832

0.29 2.05 32 217 2.36 14.53 202 1435 43865 296017

2212 20724

1370 21339

133.69 792.80 4104 30094 0.00 45.85 0 9689 84363 554556

0.29 2.05 32 217 2.36 14.53 202 1435 45235 317356

137.41 808.03 6307 41520 0.29 48.98 1843 20699 84363 554556

0.35 2.24 501 1735 2.80 16.89 816 3251 45235 317356
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Export Credit Guarantee Corporation of India Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

7253 55936 979 8241 868 3873 229889 2908703

6385 52063 1127 8779 392 5472 278169 2784236

7253.35 55936.08 979 8241 868.23 3872.96 229889.43 2908702.79

6385.12 52063.12 1127 8779 392.00 5472.00 278168.60 2784235.60
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

6

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 6 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Max Bupa Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

194.26 1247.63 1958 14140 177.40277 1230.78 9130.00 51145.00

194.26 1247.63 1958 14140 177.40 1230.78 9130.00 51145.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

194.26 1247.63 1958 14140 177.40 1230.78 9130.00 51145.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1.73 16.20 16 212 0.00 0.00 0 0 2974 21817

1.73 16.20 16 212 0.00 0.00 0 0 2974 21817

0.00 0.00 0 0 0.00 0.00 0 0 0 0

1.73 16.20 16 212 0.00 0.00 0 0 2974 21817

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Star Health and Allied Insurance Company Limited

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0

0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

80.15 791.55 10866 84225 29.62 224.41 133821.74 1093622.12

50.53 431.15 9622 65202 17.77 -1037.34 67503.53 555162.86

658.48 77004.87 71311 502061 -642.81 10926.13 -500500.60 22269597.35

1301.29 63197.24 44821 307182 707.83 33343.35 70494.56 21848990.87

60.60 841.60 2395 298195 15.06 246.41 225098.00 2733436.39

45.54 553.18 1478 17554 21.29 273.28 117668.77 3172234.67

719.08 77846.47 73706 800256 -627.75 11172.54 -275402.60 25003033.74

1346.83 63750.42 46299 324736 729.12 33616.63 188163.33 25021225.54

36.82 292.96 13167 104236 2.19 28.82 131670 1042360.00

34.63 264.14 12204 93706 -22.19 -9.32 122040.00 937060.00

836.05 78930.98 97739 988717 -595.94 11425.77 -9910.86 27139015.86

1431.99 64445.71 68125 483644 724.70 32569.97 377706.86 26513448.40
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF NOVEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

22.99 289.23 4457 35744 22.33 256.12 5266 169139

15.10 127.24 4473 30705 31.62 257.10 31639 322384

-362.51 28254.92 24986 173672 690.21 46601.79 33845 8731576 -1516681 55807603

443.93 2756.64 16818 119778 621.45 58655.91 21114 96746806 71259 96952034

12.50 177.11 365 4963 34.82 393.18 1323 13982 2395 28613

9.76 117.39 266 3374 22.68 285.26 812 9917 1478 17552

-350.01 28432.03 25351 178635 725.03 46994.97 35168 8745558 -1514286 55836216

453.69 2874.03 17084 123152 644.13 58941.17 21926 96756723 72737 96969586

0.00 108.50 0 38574

0.00 104.06 0 36470

-327.02 28721.26 29808 214379 747.36 47359.59 40434 8953271 -1514286 55836216

468.79 3001.27 21557 153857 675.75 59302.33 53565 97115577 72737 96969586
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SPREAD THE WORK...
The above advertisement is issued by IRDA in the Public interest.

Those wishing to publish it for spreading consumer awareness of Insurance
may use this artwork for reproduction.
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Despite persistent adverse conditions, reinsurers have demonstrated they are able to understand
and manage risks appropriately; this is not just good news to the reinsurance sector, but above all, it is
good news to the policyholders.

The growing complexity and interconnectedness in financial and economic systems, the increasing
speed of change, as well as the ongoing structural changes in emerging markets will have profound
impacts on all sectors of the global financial industry.

An important part of our mission is to advocate for strong regulation of U.S. insurance companies
operating overseas, as well as to learn and implement sound practices used by foreign regulators.

One of the elements of our consumer protection strategy is our strong commitment to take
enforcement action against firms in a way which creates a level of credible deterrence to firms where
they fall short of our standards.

Willingness to act requires a prudential supervisor to have a clear and unambiguous mandate;
operational independence coupled with accountability to the public; skilled staff; and a constructive
relationship with boards and industry that avoids 'regulatory capture'.

I am happy if the industry grows more solidly. What is the point of having an industry whose bottom-
line is shaky, but the top-line is glamorous? That is a sure recipe for disaster.

Mr. Jeremy Cox

Mr. Heng Swee Keat

Mr. John M. Huff

Ms. Sheila Nicoll

Mr. John F. Laker

Mr. J. Hari Narayan

Chair of the Reinsurance Transparency Sub-group, IAIS.

Managing Director, Monetary Authority of Singapore

Missouri Insurance Director, NAIC

Director of Conduct Policy, FSA, UK

Chairman, Australian Prudential Regulation Authority

Chairman, Insurance Regulatory & Development Authority, India

RNI No: APBIL/2002/9589

view point

If undelivered please return to:

IRDA, Parishram Bhavan, 3 Floor, Basheer Bagh, Hyderabad - 500 004. Ph: +91-40-23381100
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